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Compliance Report of directions issued by Hon'ble NGT order 

dated 16.05.2023 in the matter of O.A. No. 985/2019 with 

O.A. No. 986/2019 In Re : Water Pollution by Tanneries at 

Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water Pollution 

at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar 

Pradesh.   

 

1. That Hon'ble Tribunal took up the matter on 16.05.2023 

and reviewed the compliance status submitted by the U.P. 

Pollution Control Board& Oversight Committee reportand 

passed certain directionsvide orders dated16.05.2023. The 

relevant portion of the directions are reproduced below: 

“…..12. We have further considered the matter. Before proceeding further, we may also note 
contents of letter dated 27.09.2022 received from Ms. Pratiba Shukla, Minister of State, 
MahilaKalyan Bal Vikas and Pushtahar as follows:- 
“I refer the letter No. H82151/C-2/NGT-46/2021 dated 21/09/2022 submitted by UP Pollution 
Control Board (UPPCB) to the Hon'ble NGT in case of hazardous dump existing at Rania, Kanpur 
Dehat which is incorrect and misleading as per the following points :-  

(i) As per the 3rd para of said letter of UPPCB "At present the entire area is covered by 
Polythene Sheet", the fact is that not more than 50% area is covered upto 
26/09/2022 when the rainy season is going to over. In this connection, the entire 
money of the Govt. i.e. about to Rs.3 crore approx is to be waste that too when the 
shifting of dump to begin from 15/10/2022 as per the para (iii) of the said letter 
dated 21.09.2022 of UPPCB. In this connection, a video of the dump shooted on 
26/09/2022 is being sent to you in pen drive for your information and perusal.  

(ii) The UPPCB has exempted 3 Industries from the environmental compensation 
namely (1) Unichem India, Choubepur, Kanpur Nagar (2) Khanna Vivek Chemicals 
(P) Ltd. Panki, Kanpur Nagar and (3) IGS Chemicals (P) Ltd., Mandhna, Kanpur 
Nagar on the basis of hazardous waste generated 35% to 40% of the total 
chromite ore (basic raw material containing Cr203) consumed by the industries.  

(iii) As per the above ratio accepted by the UPPCB in case of the above 3 industries 
should have also been followed in case of other basic crome sulphate industries 
operating in Kanpur Nagar, Kanpur Dehat and Unnao Districts.  

(iv) As per the information to me the 2 industries out of 8 have been storing their 
hazardous waste within the factory premises in the pucca pit and sheds since 
inception. They are Waris Chemicals Pvt. Ltd and Heilger Chemicals Pvt. Ltd. In my 
opinion, They would have also been given a chance to dispose off the hazardous 
waste to TSDF and should have been exampted from the environmental 
compensation as per the above 3 industries mention in point No.(ii) if the 
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hazardous waste is found of the quantity already accepted in the case of other 3 
exempted industries.  

(v) As per the information to me, the total Chromite ore used by all the 8 industries in 
question is about 57881 MT (Cerulin Chemicals Pvt. Ltd.- 19,484.438 MT, Waris 
Chemicals-6005.00 MT, Chandni Chemicals Pvt. Ltd.- 27 8798.00 MT, Amelia 
Textile & Chemicals Pvt. Ltd.-3833 MT Heilger Chemicals Pvt. Ltd.-7566 MT, 
Rukmani Chemicals Pvt. Ltd- 1402.590 MT and Kalina Chemicals and Rehman 
Chemicals - 10792 MT) as per the percentage of hazardous waste accepted by 
UPPCB ie. 40% (maximum) of the total Chromite Ore consumed is 23152 MT (Total 
hazardous waste generated by 8 industries).  

(vi) The hazardous waste storing in their premises by the above 2 industries namely 
Waris Chemicals & Heilger Chemicals Pvt. Ltd. is 5500 MT (vii) As per the above if 
the total hazardous waste of 23152 MT generated and minus 5500 MT stored in 
the factory premises, the actual hazardous waste of 17652 MT may be considered 
to have been thrown in the dump.  

(vii) As per the said letter dated 21/09/2022 of UPPCB the total hazardous waste 
assessed at Rania Dump, Kanpur Dehat is 85008 MT, then the balance of waste i.e. 
67356 MT (85008 MT assessed - 17652 MT actual thrown) have been thrown by 
the other persons/industries since in the year 1976 the existence of the dump.  

(viii) In the eye of justice of the land, it is not justified to levy the environmental 
compensation of the other culprits to the industries in question.  

(ix) It is also relevant that the said case as per O.A No 985/2019 and O.A. No.986/2019 
is time barred and needs to be rejected by your honours. I, therefore, request you 
to please get all the information and justifications from the UPPCB before passing 
the order in the case.” 

 
Today’s deliberations and further directions  
 
13. We have considered the matter further with the help of learned Amicus, Ms. Katyayni and 
learned Counsel for the State PCB. The comments of the Minister of State for Women Welfare 
and Child Development, UP, need verification by the State PCB and Oversight Committee with 
reference to ground situation and remedial measures taken. 
14. We find that progress in construction work of CETP at Jajmau is not satisfactory. Further, 
water quality of river Ganga and Kanpur Nagar whichstill remains in D-category needs to be 
improved by preventing discharge of pollution upstream. CETP needs to remediate Chromium, 
Chromium need to be treated in Chromium Recovery Plant so to ensure that, chrome bearing 
effluents are not discharged into river Ganga or loaded on land on the name of irrigation by 
exploiting dilution by treated sewage effluents. The next report needs to cover the issue of 
existing chromium level in ground water where currently such combined effluents are used for 
irrigation. After installation of 20 MLD CETP, a well laid down monitorable ferti-irrigation plan 
will have to be laid down notifying the periods in which such effluents will be let out in Ganga 
and their quality. This aspect be overseen by State PCB, CPCB and NMCG.  
15. Periodical health surveys be undertaken and remedial action taken in terms of safe 
drinking water in light thereof. 
16. Further, we note that out of estimated 85,008 MT of legacy chromium waste at different 
locations, two companies have lifted 77,245 MT of waste and taken to the TSDF site for 
treatment and stabilization as per the Agreement and the work order referred to above. Work 
of transportation and stabilization was to be completed by 16.05.2023 i.e. today. In order to 
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ensure that due SOPs are followed during excavation, transportation, and stabilization, UP PCB 
needs to monitor the process as per authorization granted. 
17. With regard to remediation of ground water contamination, we do not find current status 
of ground water quality profile and nor of pilot project to show removal of chromium by 
installing RO and nano filtration system, as directed vide order dated 23.09.2022. While pump 
and treat method along with bio-remediation may be long term approaches, measures like RO 
installation at small level can quickly demonstrate performance which may be done on priority. 
Possibility of stabilised waste being converted into concrete blocks may be explored. 
18. In the light of above, further status report in the matter be filed with regard to status as on 
31.10.2023 by joint Committee of NMCG, State PCB, CPCB and District Magistrate, Kanpur 
Dehat on or before 15.11.2023 by e-mail at judicial-ngt@gov.in preferably in the form of 
searchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be the 
nodal agency for coordination and compliance. The report may inter alia mention:- 

i. Status of complete removal and transportation of excavated chromium waste from 
all the sites and waste treated and stabilized and duly ensured for stability before 
landfilling.  

ii. ground water profile in terms of chromium in the areas under question and 
installation of pilot project on chromium removal by RO/Nanofiltration.  

iii. Execution plan with timelines on ground water remediation.  
iv. Completion of CETP with respect to chromium treatment and well laid ferti-

irrigation plan, existing ground water scenario and periods of discharging effluents 
into Ganga.  
List for further consideration of 29.11.2023........” 
 

2. That Hon’ble National Green Tribunal, Principal Bench, 

New Delhi vide its order dated 16th May 2023, has directed 

for verification by the State PCB and Oversight committee 

with reference to ground situation and remedial measures 

taken. 

3. That it is submitted that U.P. Pollution Control Board has 

constituted a committee comprising of representatives of 

NMCG, New Delhi, CPCB, RD-Lucknow, District 

Magistrate, Kanpur Dehat, Regional Officer, UPPCB, 

Kanpur Dehat for verification of facts mentioned in the 

letter dated 27.09.2022 of Smt, Pratibha Shukla, Hon'ble 

State Minister, Mahila Kalyan, Bal Vikas and Pustahar, 

Uttar Pradesh. The joint committee has submitted the 
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point wise factual report. The copy of the joint committee 

report is enclosed herewith and marked as Annexure No-1. 

4. That it is submitted that lifting of Chromium waste from 

the site to TSDFs started on 15.12.2022. Joint Committee 

has ensured the scientific disposal of waste and suitable 

SoP has been devised by for the same. The waste form the 

site lifted by TSDF operators is measured at Dharamkanta 

in the presence of officials of PWD and weight slip is 

uploaded in the dedicated mobile app developed by UPPCB. 

At the TSDFs, the weight of chromium waste is again 

measured and stored separately before stabilization. After 

stabilization the sample of the stabilized waste is collected 

and sent to Laboratory of Central Pollution Control Board, 

Delhi&Central Laboratory of UPPCB, Lucknow for TCLP 

test and after the results are found as per the prescribed 

standards for disposal in SLF, the operators are allowed to 

dispose in the SLF. The quantity of Chromium waste lifted 

from the site is also monitored through a mobile app 

developed by U.P. Pollution Control Board. The copy of SoP 

approved by the committee is attached herewith and 

marked as Annexure No.-2 

5. That it is submitted that a meeting of the Committee was 

held through hybrid mode on 06.06.2023 regarding lifting 

and scientific disposal of Chromium waste in addition to 

the work order issued to the TSDF operators by Additional 

District Magistrate (Admin), Kanpur Dehat and remediation 

of chromium contaminated ground water. During meeting 

it was informed that Additional District Magistrate (Admin), 
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Kanpur Dehat had issued work order to the TSDF 

operators for lifting, treatment and scientific disposal of 

85006 MT Chromium Waste on 15.11.2022. As per the 

work order, the both TSDF operators have lifted 85006 MT 

Chromium Waste from the dump site to TSDF. The officials 

of CPCB and UPPCB had jointly visited the aforesaid dump 

site on 19.05.2023 to verify the present status of action 

taken followed by groundwater and soil sampling. Therein, 

it was observed that approx. 7000-10000 MT of Hexavalent 

Chromium waste is still remained at the site in addition to 

the already lifted chromium waste. District Magistrate 

Kanpur Dehat has also sent a letter dated 26.05.2023 for 

issuing work order for disposal of rest chromium waste. In 

the meeting dated 06.06.2023, the committee has decided 

to issue the work order to both TSDF operators for lifting, 

treatment and scientific disposal of rest Chromium Waste 

as per the MoU executed between the TSDF operators (M/s 

U.P. Waste Management Project & M/s Bharat Oil and 

Waste Management Ltd., Kumbhi, Kanpur Dehat) and 

Additional District Magistrate (Admin), Kanpur Dehat on 

05.11.2022. Additional District Magistrate (Admin) Kanpur 

Dehat has issued work orders on 17.06.2023 to both TSDF 

operators for lifting, treatment and scientific disposal of 

rest chromium waste as per the rate decided earlier by the 

committee constituted by Environment, Forest and Climate 

Change Department Government of U.P. vide letter no. 

192/81-7-2022-44(writ)/2016 T.C-2 dated 26-05-2022. 

The copies of minutes of meeting dated 06.06.2023 and 
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work orders issued to TSDF operators are enclosed 

herewith and marked as Annexure No-3 & 4. 

6. That it is submitted that both the TSDF operators have 

lifted approx. 95378.61 MT chromium waste from dump 

site, out of which 90891.17 MT chromium waste has been 

stabilized and disposed in the SLFs till 17.11.2023. 

7. That Hon'ble NGT has directed for groundwater profile in 

terms of chromium in the areas under question and 

installation of pilot project on chromium removal by 

RO/Nanofiltration. That it is submitted that the Central 

Pollution Control Board has visited the site at 

Khanchandpur, Rania, Kanpur Dehat during pre-monsoon 

and collected samples of ground water at different locations 

around the contaminated sites on 13.02.2023 and 

19.05.2023. The comparative results of Ground Water 

samples are as follows: 

S.  

No 

Sampling  

Point (Depth) Geo-coordinates 

Cr(VI) 

Concentration  

(mg/L) as on 

13.02.2023 

Cr(VI) 

Concentration 

(mg/L) as on  

19.05.2023 

Village: Gharampur 

1. HP-01 (130") 26° 24' 24 " N 80° 02' 36 " E 
BDL 

2. HP-02 (130") 26° 24' 43 " N 80° 02' 15 " E 

Village: Shivnathpurva 

3. HP-03 (80") 26° 24' 30 " N 80° 02' 29 " E 1.2 0.2 

4. HP-04 26° 23' 35 " N 80° 02' 04 " E BDL 

Village: Khanchandpur 

5. HP-05 (900") 26° 23' 36 " N 80° 03' 26 " E 0.2 0.1 

6. BW-06 (300") 26° 23' 34 " N 80° 03' 34 " E BDL 

7. HP-07 26° 23' 45 " N 80° 03' 01 " E 3.2 2.27 
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8. HP-08 
26° 23' 43 " N 80° 03' 02 " E 

0.1 0.49 

- 4.6 9. HP-08 (a) 

10. HP-09 26° 23' 39 " N 80° 02' 58 " E BDL 

  Cr(VI) in Groundwater samples (BIS: 0.05 mg/L) 

 

8. U.P. Pollution Control Board has also carried out the post 

monsoon sampling of groundwater around the 

contaminated site/from the same sampling points 

mentioned in aforesaid Table on 17.11.2023 to ascertain 

the extent of contamination of groundwater in that area. 

The samples are being analyzed by the Central Laboratory, 

U.P. Pollution Control Board, Lucknow. Analysis report is 

awaited. 

9. That a meeting of the committee has been held on 

22.09.2023 and it was decided that Ground Water 

Department (U.P.) is the responsible agency for 

conservation of ground water and Ground Water 

Department (U.P.) should be engaged in the planning and 

execution work of groundwater remediation. The copy of 

minutes of meeting dated 22.09.2023 is enclosed herewith 

and marked as Annexure No.-5 

10. That it is submitted that U.P. Pollution Control Board has 

sent a letter dated 30.10.2023 to Director, Ground Water 

Department (U.P.) for profiling of groundwater and 

providing necessary suggestions regarding remediation of 

ground water at the contaminated site at Khanchandpur 

Rania, Kanpur Dehat. In this regard, Director, Ground 

Water Department vide letter dated 22.11.2023 has 

informed that Chromium is a heavy metal and its testing 
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facility is not available in laboratories of Ground Water 

Department (U.P.). The copies of letter dated 30.10.2023 

and letter dated 22.11.2023 are enclosed herewith and 

marked as Annexure No.-6 & 7 

11. That it is submitted that a proposal regarding stabilization 

of soil at the site has been received from Maa Institute of 

Environmental Biotechnology Research and Services 

(MIEBRS), New Delhi, vide letter no. MIEBRS/2023-24/021 

dated 16.11.2023. As per the proposal, bioremediation of 

soil upto the depth of 1.0 meter from top will be excavated, 

tilled, mixing of soil by bioremediation agent, sprinkling of 

sweet water on the soil as per guidance and supervision of 

MIEBRS, UPPCB and CPCB. The bioremediation project 

with estimated cost of Rs. 31.86 Lakh, will be completed 

within 03 months from award of work. The detail proposal 

is enclosed herewith and marked as Annexure No.-8. 

12. That it is submitted that the contaminated site is partially 

in the ownership of Government and partially with the 

private land owners. The stabilization of soil and thereafter 

afforestation by Miyawaki technique is proposed to be done 

through CSR activity. Party has been selected for 

voluntarily doing the CSR activity after handing over the 

land to them for only above activity. Regional Officer, U.P. 

Pollution Control Board, Kanpur Dehat has sent letters 

dated 12.09.2023 and 13.10.2023 to Sub Divisional 

Magistrate, Tehsil Akbarpur, Kanpur Dehat for facilitating 

in providing this land for the same. After execution of 

above project the soil will be stabilized and Miyawaki 
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afforestation will provide clean air in the surrounding 

atmosphere.  The copies of letters dated 12.09.2023 and 

13.10.2023 are enclosed herewith and marked as 

Annexure No.-9 

13. That it is submitted that the work of groundwater 

remediation could only be started after removal of lying 

chromium waste and stabilization of contaminated soil, so 

that their effect is ruled out from groundwater. That in the 

meeting dated 06.06.2023 of the committee, it was decided 

that pump and treat method along with bioremediation is 

the one of the feasible technologies available at present, for 

remediation of groundwater contaminated with hexavalent 

chromium. In compliance of directions of committee, 

UPPCB has sent letter dated 30.06.2023 and 21.11.2023 to 

reputed institutes for providing guidance for effective 

technique for groundwater remediation, but till now no 

response has been received. The copies of letters dated 

30.06.2023 and 21.11.2023 are enclosed herewith and 

marked as Annexure No.-10. 

14. That it is submitted that the health camps are being 

organized on regular basis by the Medical and Health 

Department, Govt. of U.P. As per the report regarding 

Health Camps organized in these areas from July 2022 to 

October 2023, shows that in village Khanchandpur, no 

signs of the adverse health effects of chromium were found 

on the patients examined during health camps. The reports 

of health camps are attached herewith and marked as 

Annexure No.-11 
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15. That it is submitted that U.P. Jal Nigam is regularly 

supplying drinking water through tubewell/overhead tanks 

in the affected areas.  

16. That it is submitted that U.P. Pollution Control Board had 

imposed Environmental Compensation of Rs. 280.01 Crore 

against 08 defaulting industries on 14.04.2022. Hon'ble 

NGT has revised the amount of Environmental 

compensation imposed by UPPCB, considering the appeal 

filed by industries vide order dated 05.12.2022, 

15.12.2022, & 16.01.2023 in Appeal Nos. 14, 15, 16, 17 

and 18 of 2020. The detail of revised Environmental 

Compensation is as follows : 

Sr.No. Name & Address of industry  Environmental 
compensation 

amount imposed 
by the State Board 

(Rs.) 

Revised 
environmental 
compensation 

amount by Hon'ble 
NGT (Rs.) 

1 
Chandani Chemicals Pvt. Ltd. 
Khanchandpur , Rania, Kanpur 
Dehat 

27,40,62,295.00 23,09,31,000.00 

2 
Heilger Chem Pvt. Ltd. VIII.- 
Chiraura, Raipur, Rania, Kanpur 
Dehat 

39,62,13,484.00 25,52,34,375.00 

3 
Rukmani Chemicals Pvt. Ltd. 
Rania, Kanpur Dehat 

46,89,51,039.00 13,69,56,375.00 

4 
Amelia  Textiles & Chemicals 
Pvt. Ltd. 23, Khanchandpur, 
Rania, Kanpur Dehat 

14,61,66,558.00 11,92,50,000.00 

5 
Waris Chemicals Pvt Ltd. 
Khanchandpur, Rania, Kanpur 
Dehat 

44,34,53,042.00 25,39,68,750.00 

6 
Cerulean Chemicals Pvt. Ltd. 
Khanchandpur, Rania, Kanpur 
Dehat 

87,69,99,345.00 - 

7 
Kaleena Chemicals, Pvt Village 
Malo, GT Road, Chaubepur, 
Kanpur Nagar 

18,02,72,088.00 - 
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8 

Bharat Chemical Udhyog C/O 
Smt Tarannum Fatima W/o Shri 
Sahabuddin and Shri 
Sahabuddin S/o Mohd Nafees, 
39/72, Majeed Ahmad Road, 
Kanpur Nagar and 
ShriIftekharul Amin, Shri Iqbal 
Ahsan, Shri Waqarul Amin 

1,40,07,150.00 - 

 
17. That it is submitted that U.P. Pollution Control Board has 

also given direction vide letter dated 07.02.2023 to the 

concerned industries to deposit the environmental 

compensation as per the orders of Hon'ble NGT dated 

05.12.2022, 15.12.2022 & 16.01.2023 in Appeal Nos. 14, 

15, 16, 17 and 18 of 2020 with copy to District Magistrate, 

Kanpur Nagar for necessary action. The environmental 

compensation has not been deposited by any industry till 

now.  

18. That U.P. Pollution Control Board has sent a letter dated 

10.10.2023 to District Magistrate Kanpur Dehat for 

recovery of Environmental Compensation from the erring 

industries as arrears of land revenue in accordance with 

law. The copies of letter dated 10.10.2023 are enclosed 

herewith and marked as Annexure No.-12. 

19. That there are 400 tanneries in Jajmau Kanpur which are 

established in approximately 7.431 sq. kilometre area 

within 50 meter to   1.0 Km distance from river Ganga. The 

smallest tannery is of 100 sq. meter area and largest is of 

34500 sq. meter area. The tanneries are established since 

1946 at Jajmau. Most of the tanneries are small scale 

tanneries and have only installed primary effluent 

treatment plant and the treated effluent is being treated 
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through a common effluent treatment plant installed by 

State Government through indodutch assistance in 1992-

93. That it is further submitted that there is no separate 

sewerage network in Jajmau area, where all the tannery 

units are situated, so untreated domestic sewage generated 

from Jajmau area also gets mixed with industrial effluent 

which goes through conveyance channel into CETP. 

20. That it is submitted that the CETP at Jajmau, Kanpur is 

having capacity of 36 MLD to treat combined effluent in 

ratio of 1:3 (9 MLD Tannery effluent & 27 MLD domestic 

sewage effluent). All the tannery units discharge primary 

treated effluent through conveyance channel, which is 

further pumped through 4 pumping stations into 36 MLD 

CETP designed to treat mixed effluent consisting of 9 MLD 

tannery effluent and 27 MLD domestic sewer. 

21. That the maintenance of conveyance channel, pumping 

stations and operation of CETP is done by Ganga Pollution 

Control Unit, U.P. Jal Nigam, Kanpur. The treated CETP 

effluent gets further diluted with treated effluent of 130 

MLD, 43 MLD and 5 MLD STPs at the premises of CETP 

Jajmau before finally discharged into irrigation channel for 

irrigation. The STPs are also operated and maintained by 

operator M/s Kanpur River Management Pvt Ltd, Kanpur 

selected by UP Jal Nigam.  

22. That it is submitted that UPPCB is regularly monitoring the 

treated tannery effluent mixed with treated domestic 

sewage discharged at irrigation channel. The result of 

1174



13 
 

analysis report is enclosed herewith and marked as 

Annexure No.-13. 

23. That, it is submitted that in order to control industrial 

pollution from tannery sector in Jajmau area, State 

Government has devised a short term and a long term plan 

so that pollution of river Ganga due to effluent from 

tanneries is completely stopped.  

A. That as a Short Term Plan, the strategy adopted is the 

improvement in compliance through enforcement measures 

as detailed below: 

a. That U.P. Pollution Control Board issued guidelines 

vide letter dated 08.06.2019 to assess the 

infrastructure of tannery units according to their 

permitted capacity in order to restrict tannery units to 

reduce the chances of overflow from pumping stations 

as well as excess effluent going into CETP. 

b. That it is submitted that UPPCB has sealed 169 drums 

& 47 Paddles in 92 tannery units associated with 

Pumping Station-03 (Wajidpur), 54 drums & 12 

Paddles in 19 tannery units associated with Pumping 

Station-04 (Budhiyaghat), 13 drums & 07 Paddles in 

12 tannery units associated with Pumping Station-01 

(Chhabilepurwa) to control excess flow generation.  

c. That U.P. Pollution Control Board restricted the overall 

processing capacity of each tannery unit further to 

50% of its consented capacity in order to reduce the 
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chances of excess flow going to pumping stations and 

subsequently to CETP inlet. 

d. That U.P. Pollution Control Board implemented roster 

of operation of tannery units attached to different 

pumping stations. As per this roaster, tannery units 

attached to pumping station 1 and 3 are operated for 

first 15 days of the month and tannery units attached 

to pumping station 2 and 4 are operated for next 

15/16 days of the month.  

e. That U.P. Pollution Control Board has informed that 

Surprise checks are conducted by UPPCB and Inter 

Departmental Teams as well as Third Party Institutions 

like IIT, HBTU, PCCRI, NEERI from time to time and 

actions are taken against the defaulter units as well as 

operator of CETP.   

f. That U.P. Pollution Control Board has imposed the 

environmental compensation against the defaulting 

units from time to time. Environmental Compensation 

of Rs 2.98 Crore imposed against 283 defaulter 

tannery units, out of which Environmental 

Compensation of Rs. 1.22 Crore has been deposited by 

227 tannery units of Jajmau Kanpur.  

g. That U.P. Pollution Control Board has imposed 

Environmental Compensation against the operator of 

CETP and STPs at Jajmau Kanpur i.e. Ganga Pollution 

Control Unit, U.P. Jal Nigam, Kanpur / M/s Kanpur 
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River Management Pvt Ltd, Kanpur from time to time 

on the basis of different defaults. The detail of 

imposition of Environmental Compensation imposed in 

year 2023 is enclosed herewith and marked as 

Annexure No. -14. 

 

B. That as a Long Term Plan, the strategy adopted involves 

construction of a new CETP and upgradation of existing 

PETPs along with adoption of cleaner technology. 

That it is submitted that in order to improve the 

treatment capacity of existing tannery units of Jajmau, 

Kanpur, Central Government has taken effective initiation 

and for Jajmau Tannery cluster, National Mission for Clean 

Ganga, New Delhi has approved 20 MLD CETP (dilution 

based) worth Rs. 554 Crore, as per Hon’ble NGT direction. 

The proposal was consented by the tannery association 

and the Government of Uttar Pradesh. The member 

tannery units have committed to contribute Rs. 25 crore 

and has proposed to bear the estimated cost of Rs. 137 

Crore for upgradation of their Primary Effluent Treatment 

Plants (PETPs).  Rest 392 Crore will be borne by National 

Mission for Clean Ganga (NMCG). The Special Purpose 

Vehicle "Jajmau Tannery Effluent Treatment Association 

(JTETA)" of member tannery units and district 

administration headed by District Magistrate, Kanpur 

Nagar has been formed. 
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That the Jajmau Tannery Effluent Treatment 

Association (JTETA) has allotted the work of construction 

of CETP to M/s VA Tech Wa Bag Ltd. after finalizing the 

tender with approval from NMCG. NMCG has also 

appointed construction engineer to supervise the ongoing 

work and estimated time of completion was 13.08.2023 

initially, which is now reported to be upto April 2024. The 

new CETP is being constructed in the same premises of 

existing CETP and the treated effluent is proposed to be 

used for irrigation after dilution with treated STP effluent. 

NMCG has also reviewed the progress of installation of 20 

MLD CETP time to time with concerning stakeholders. As 

per the information provided by JTETA, vide letter dated 

20.11.2023, the physical progress of the project as on 

30.10.2023 is as below : 

Components % Civil % 
Mechanical 

% 
Electrical 

%Instrumentation %Cumulative 

CETP 97% 74% 89% 60% 80% 

CCRU 100% 100% 100% 100% 100% 

ZLD 100% 90% 87% 57% 84% 

C&C 89% 10% 15% 5% 30% 

Total 97% 69% 73% 56% 73% 

The copy of letter dated 20.11.2023 sent by JTETA is 

enclosed herewith and marked as Annexure No.-15. 

That after the construction of new 20 MLD CETP & 

allied structures like closed conveyance system to carry 

primarily treated effluent from member tannery units to 
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CETP & CCRP and upgradation of existing PETP by 

tanneries, complete elimination of accidental discharge in 

river Ganga would be ensured.  

That U.P. Pollution Control Board has directed JTETA 

to submit monitorable ferti-irrigation plan vide letter dated 

18.11.2023. Secretary, JTETA vide its letter dated 

24.11.2023 has informed that the existing CETP and STP 

are together discharging the treated water of 214 

MLD (Existing flow capacity 130 MLD+43 MLD+5 MLD+36 

MLD) in the irrigation channel. As per the site survey, the 

existing irrigation channel has the capacity to withstand 

more than 240 MLD. Hence, the proposed CETP capacity of 

20 MLD ensures that the treated water discharge will not 

exceed the capacity of the existing irrigation channel. This 

will help to maintain a sustainable and efficient irrigation 

system without causing any potential issues or 

overloading. Also, as per the contract issued by the NMCG, 

it has been clearly declared that the treated water has to be 

discharged into the existing irrigation channel. JTETA has 

informed that final Irrigation management plan compiled 

by a reputed/approved organization within next 45 days.  

The copy of letter dated 24.11.2023 send by JTETA is 

enclosed herewith and marked as Annexure No.-16. 

24. That it is submitted that Central Pollution Control Board 

has prepared a "Charter for Water Recycling and Pollution 

Prevention in Tanneries" in order to reduce the TDS in 

effluent generated from the tannery units by adopting 

cleaner technology and to minimize the quantity of waste. 
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Central Pollution Control Board has given various 

directions to U.P. Pollution Control Board vide letter dated 

18/23.08.2022. In compliance of above, UPPCB has issued 

directions vide letter dated 02.09.2022 under section 33-A 

of Water Act 1974 to all tannery units, for adopting cleaner 

technology to minimize effluent quantity and use of 

chemicals as per the "Charter for Water Recycling and 

Pollution Prevention in Tanneries" in time bound manner 

and submit action plant for the same. Central Leather 

Research Institute (CLRI) has given license to 43 tannery 

units of Jajmau for use of Technology regarding waterless 

chrome tanning process. In continuation of adopting 

cleaner technology, M/s Solidaridad Asia (having technical 

collaboration with Neatherlands Enterprise Agency) has 

installed brush type desalting machine in 18 tannery units, 

fitted water meter in 30 drums of 20 tannery units, 

installed drum screen in 01 tannery unit, Screen Bar in 25 

tannery units and tallow plant in 01 tannery unit of 

Jajmau, Kanpur. Besides above 2500 square feet tiles have 

been constructed from lime sludge obtained from 05 

tannery units of Jajmau, Kanpur. Upgradation of PETP in 

10 tannery units is also proposed by Solidaridad Kanpur 

Centre in Jajmau, Kanpur. The member tannery units have 

also submitted undertaking for upgradation of PETP before 

commissioning of the new 20 MLD CETP.  

25. That it is submitted that a workshop at Kanpur Nagar has 

also been organized by CPCB and UPPCB with 

stakeholders and cleaner technology service providers 

regarding adoption of cleaner technology during 07-08 

February, 2023. 
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Action taken report in compliance of Hon’ble NGT order dated 16.05.2023 in the matter of O. A. No. 

985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with 986/2019 in 

Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh. 

 
Hon’ble National Green Tribunal, Principal Bench, New Delhi vide its order dated 16 May 2023 in the 

matter of O. A. No. 985/2019 in Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh with 

986/2019 in Re: Water Pollution at Rania, Kanpur Dehat and Rakhi Mandi, Kanpur, Uttar Pradesh passed 

order for verification by the State PCB and Oversight committee with reference to ground situation and 

remedial measures taken. Relevant para of Hon’ble NGT order is as below- 

 
…….12. We have further considered the matter. Before proceeding further, we may also note contents of letter dated 

27.09.2022 received from Ms. Pratiba Shukla, Minister of State, Mahila Kalyan Bal Vikas and Pushtahar as follows:- 

“I refer the letter No. H82151/C-2/NGT-46/2021 dated 21/09/2022 submitted by UP Pollution Control 

Board (UPPCB) to the Hon'ble NGT in case of hazardous dump existing at Rania, Kanpur Dehat which is incorrect 

and misleading as per the following points :- 

(i) As per the 3rd para of said letter of UPPCB "At present the entire area is covered by Polythene 

Sheet", the fact is that not more than 50% area is covered upto 26/09/2022 when the rainy season 

is going to over. In this connection, the entire money of the Govt. i.e. about to Rs.3 crore approx is 

to be waste that too when the shifting of dump to begin from 15/10/2022 as per the para (iii) of the 

said letter dated 21.09.2022 of UPPCB. In this connection, a video of the dump shooted on 

26/09/2022 is being sent to you in pen drive for your information and perusal. 

(ii) The UPPCB has exempted 3 Industries from the environmental compensation namely (1) Unichem 

India, Choubepur, Kanpur Nagar (2) Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur Nagar and 

(3) IGS Chemicals (P) Ltd., Mandhna, Kanpur Nagar on the basis of hazardous waste generated 

35% to 40% of the total chromite ore (basic raw material containing Cr203) consumed by the 

industries. 

(iii) As per the above ratio accepted by the UPPCB in case of the above 3 industries should have also 

been followed in case of other basic crome sulphate industries operating in Kanpur Nagar, Kanpur 

Dehat and Unnao Districts. 

(iv) (iv) As per the information to me the 2 industries out of 8 have been storing their hazardous waste 

within the factory premises in the pucca pit and sheds since inception. They are Waris Chemicals 

Pvt. Ltd and Heilger Chemicals Pvt. Ltd. In my opinion, They would have also been given a chance 

to dispose off the hazardous waste to TSDF and should have been exampted from the environmental 

compensation as per the above 3 industries mention in point No.(ii) if the hazardous waste is found 

of the quantity already accepted in the case of other 3 exempted industries. 

(v) As per the information to me, the total Chromite ore used by all the 8 industries in question is about 

57881 MT (Cerulin Chemicals Pvt. Ltd.- 19,484.438 MT, Waris Chemicals-6005.00 MT, Chandni 

Chemicals Pvt. Ltd.- 8798.00 MT, Amelia Textile & Chemicals Pvt. Ltd.-3833 MT Heilger 

Chemicals Pvt. Ltd.-7566 MT, Rukmani Chemicals Pvt. Ltd- 1402.590 MT and Kalina Chemicals 

and Rehman Chemicals - 10792 MT) as per the percentage of hazardous waste accepted by UPPCB 

ie. 40% (maximum) of the total Chromite Ore consumed is 23152 MT (Total hazardous waste 

generated by 8 industries). 

(vi) The hazardous waste storing in their premises by the above 2 industries namely Waris Chemicals 

& Heilger Chemicals Pvt. Ltd. is 5500 MT 

(vii) As per the above if the total hazardous waste of 23152 MT generated and minus 5500 MT stored 

in the factory premises, the actual hazardous waste of 17652 MT may be considered to have been 

thrown in the dump. 

(viii) As per the said letter dated 21/09/2022 of UPPCB the total hazardous waste assessed at Rania 

Dump, Kanpur Dehat is 85008 MT, then the balance of waste i.e. 67356 MT (85008 MT assessed 

- 17652 MT actual thrown) have been thrown by the other persons/industries since in the year 1976 

the existence of the dump. 
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(ix) In the eye of justice of the land, it is not justified to levy the environmental compensation of the 

other culprits to the industries in question. 

(x) It is also relevant that the said case as per O.A No 985/2019 and O.A. No.986/2019 is time barred 

and needs to be rejected by your honours. 

 
I, therefore, request you to please get all the information and justifications from the UPPCB before passing 

the order in the case.” 

13. We have considered the matter further with the help of learned Amicus, Ms. Katyayni and learned Counsel for 

the State PCB. The comments of the Minister of State for Women Welfare and Child Development, UP, need 

verification by the State PCB and Oversight Committee with reference to ground situation and remedial measures 

taken.” 

Copy of the reference NGT order is annexed as Annexure no. 1. 
 

In compliance of referenced NGT order dated 16.05.2023, Chairmen UPPCB has constituted a joint 

committee vide order dated 13.07.2023 comprising following members: 

1. Nominated representative by Director, NMCG, New Delhi 

2. Nominated representative by Member Secretary, CPCB, 

3. Nominated Administrative Officer by District Magistrate, Kanpur Dehat and 

4. Regional officer, UPPCB, Kanpur Dehat 
 

Copy of the order dated 13.07.2023 is annexed as Annexure no. 2. 
 

Contaminated site and industrial inspection carried out by the Joint Committee dated on 29.08.2023. Based 

on the scrutinization of records available in Regional Office, Kanpur Dehat and site visit the following facts 

are delineated: - 
 

Sl 
No. 

Question Reply/Justification 

(i) As per the 3rd para of said letter of UPPCB " 

At present the entire area is covered by 

Polythene Sheet", the fact is that not more than 

50% area is covered up to 26/09/2022 when the 

rainy season is going to over. In this 

connection, the entire money of the Govt. i.e. 

about to Rs 3 crore approx is to be waste that 

too when the shifting of dump to begin from 

15/10/2022 as per the Para (iii) of the said letter 

dated 21/09/2022 of UPPCB. In this 

connection, a video of the dump shooted on 

26/09/2022 is being sent to you in pen drive for 

your information and perusal. 

In the reference of aforesaid letter point no. it was 

informed that (i), the duty was assigned to 

UPSIDA to cover the entire area of contaminated 

site by polyethene sheet. vide letter no.- 

1478/Gen./R-130/ 2022, dated 27.09.2022 of 

UPPCB, Regional Officer, Kanpur Dehat, 

approx. 70% contaminated were covered with 

Polyethene till September 2022. Letter is 

attached as annexure-3 for reference. 

However, as the said activity was done by 

UPSIDA and already completed in September 

2022, the committee could not verify the facts. 

As on date of visit of committee, the dump has 

already been excavated, so committee cannot 

comment on this fact. 
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(ii) The UPPCB has exempted 3 Industries from 

the environmental compensation namely (1) 

Uni chem India, Choubepur, Kanpur Nagar (2) 

Khanna Vivek Chemicals (P) Ltd. Panki, 

Kanpur Nagar and (3) IGS Chemicals (P) Ltd., 

Mandhna, Kanpur Nagar on the basis of 

hazardous waste generated 35% to 40% of the 

total chromite ore (basic raw material 

containing Cr2O3) consumed by the industries. 

Hazardous waste generated about 35% to 40% 

from total Chromite ore consumed by industries. 

Exemption of above three industries (M/s Uni 

Chem India, Choubepur, Kanpur Nagar, M/s 

Khanna Vivek Chemicals (P) Ltd. Panki, Kanpur 

Nagar and M/s IGS Chemicals (P) Ltd., 

Mandhna, Kanpur Nagar) from environmental 

compensation was based on the recommendation 

of Regional Office, UPPCB, Kanpur Nagar and 

the documents provided by the industries. 

Communication letter and action taken report 

from Regional Officer, UPPCB, Kanpur Dehat is 

attached as Annexure-4 & 5 for reference. 

The above information has been provided by 

UPPCB. Committee has no comments on this. 

(iii) As per the above ratio accepted by the UPPCB 

in case of the above 3 industries should have 

also been followed in case of other basic 

Chrome sulphate industries operating in 

Kanpur Nagar, Kanpur Dehat and Unnao 

Districts. 

The ratio of waste generated by the three 

industries- M/s Unichem India, Choubepur, 

Kanpur Nagar, M/s Khanna Vivek Chemicals (P) 

Ltd. Panki, Kanpur Nagar and M/s IGS 

Chemicals (P) Ltd. Mandhna, Kanpur Nagar. , 

are based on the documents provided by said 

industries before the Officials of Regional 

Office, UPPCB Kanpur Nagar during their 

inspection. Annexure-4 & 5 may be referred 

for reference. 

Same as given in para (ii). 

(iv) As per the information to me the 2 industries 

out of 8 have been storing their hazardous waste 

within the factory premises in the pucca pit and 

sheds since inception. They are Waris 

Chemicals Pvt. Ltd and Heilger Chemicals Pvt. 

Ltd.. In my opinion, They would have also been 

given a chance to dispose off the hazardous 

waste to TSDF and should have been exempted 

from the environmental compensation as per 

the above 3 industries mention in point No. (ii) 

Two industries M/s Waris Chemicals Pvt Ltd, 

Khan chandpur, Rania, Kanpur Dehat and M/s 

Hilger Chem Pvt Ltd, Village- Chiraura, Raipur, 

Kanpur Dehat were already requested, dispose 

Hazardous Waste stored in their premises 

through TSDF. But both of the said industries 

have stored the hazardous waste in premises 

instead of disposing through TSDFs in the past. 

Hence, prima facia seems that industries are 

doing this deliberately. 
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 If the hazardous waste is found of the quantity 

already accepted in the case of other 3 

exempted Industries. 

“…As per the Rule 8 (1) of the HW(M&T) Rules 

2016, it is obligatory to the generator of 

hazardous waste to not store the waste dispose of 

beyond the stipulated time period of ninety days. 

As per Rule 4 (3) of the HOWM Rule 2016, the 

hazardous waste generated in the establishment 

shall be sent to the authorized disposal facility...” 

as two authorised TSDFs is operating in district- 

Kanpur Dehat since 2005 and 2006. The units 

have not taken any initiative to dispose off their 

Hazardous Waste which indicates that industries 

are purposefully doing. Revised environmental 

compensation may be imposed to the defaulting 

units which are intensely stored their Hazardous 

waste in their premises. 

Committee verified the fact and observed that 

dumps of chromium waste is stored in the 

premises of  industries and has not been 

disposed yet. 

(v) As per the information to me, the total 

Chromite ore used by all the 8 industries in 

question is about 57881 MT (Cerulin 

Chemicals Pvt. Ltd. 19,484.438 MT, Waris 

Chemicals- 6005.00 MT, Chandni Chemicals 

Pvt. Ltd.- 8798.00 MT, Amelia Textile & 

Chemicals Pvt. Ltd.-3833 MT Heilger 

Chemicals Pvt. Ltd.-7566 MT, Rukmani 

Chemicals Pvt. Ltd- 1402.590 MT and Kalina 

Chemicals and Rehman Chemicals -10792 MT) 

as per the percentage of hazardous waste 

accepted by UPPCB ie. 40% (maximum) of the 

total Chromite Ore consumed is 23152 MT 

(Total hazardous waste generated by 8 

industries). 

In the reference of aforesaid letter point no. (v), 

as per the said letter dated 21/09/2022 of UPPCB 

the total hazardous waste assessed at Rania 

Dump, Kanpur Dehat is 85008 MT, then the 

balance of waste i.e. 67356 MT (85008 MT 

assessed - 17652 MT actual thrown) have been 

disposed by the other persons/industries since 

1976 of their existence. Letter submitted by 

petitioner before the Hon’ble NGT in which 

claims that total Chromite ore of 57,881 MT have 

been used by 8 industries (Cerulin Chemicals Pvt 

Ltd.- 19484.438 MT, Waris Chemicals- 6005.00 

MT, Chandni Chemicals Pvt. Ltd.-8798.00 MT, 

Amelia Textile and Chemicals Pvt Ltd- 3833.00 

MT, Helizer Chemicals Pvt Ltd- 7566.00 MT, 

Rukmani Chemicals Pvt Ltd- 1402.59, Kalina 

Chemicals and Rehman Chemicals- 10792.00 

MT). 
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  As per an estimation 40% (maximum) of 

total waste generated during BCS production, 

which has been concluded by UPPCB based on 

certain facts and the actual waste generated by 

the 8 industries was 23152 MT. 

Any specific or relevant documents have 

not been provided by said industries in support of 

hazardous waste generation claimed by the units. 

The quantity of waste generated by three 

industries, which is mentioned in reference no. 

(iii) are based on documents provided by units for 

manufacturing details to Regional Office, 

UPPCB, Kanpur Nagar. 

“…As per the Rule 8 (1) of the HW(M&T) 

Rules 2016, it is obligatory to the generator of 

hazardous waste to not store the waste dispose of 

beyond the stipulated time period of ninety days. 

As per Rule 4 (3) of the HW(M&T) Rules 2016, 

the hazardous waste generated in the 

establishment shall be sent to the authorized 

disposal facility...” 

The units have to comply with the 

HW(M&T) Rules 2016. Whereas the units have 

failed to comply with the rules and related 

guideline developed by the Government, 

therefore Environmental Compensation must be 

imposed to the defaulter units. 

The information given is historical and 

committee cannot verify any data as, no such 

records were presented before the committee. 

(vi) The hazardous waste storing in their premises 

by the above 2 industries namely Waris 

Chemicals & Heilger Chemicals Pvt. Ltd. is 

5500 MT 

In the reference of aforesaid letter point no. (vi), 

as far as the action taken report dated 23.05.2022 

(Annexure- 5) concerned, U.P. Pollution 

Control Board considered the representation of 

industries and report was sought from Regional 

Officer, Kanpur Dehat. Regional Officer, Kanpur 

Dehat has sent the site inspection reports of 06 
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  industries on 13-07-2021. During inspection the 

chromium waste 1475 MT and 3177 MT was 

found stored in M/s Waris Chemicals Pvt Ltd, 

Khanchandpur, Rania, Kanpur Dehat and M/s 

Hilger Chemicals Pvt Ltd, Village- Chiraura 

Raipur, Kanpur Dehat respectively. 

Joint committee inspected M/s Waris 

Chemicals Pvt Ltd, Khan chandpur, Rania, 

Kanpur Dehat, on dated 29.08.2023 and 

19.09.2023, found that the hazardous waste is 

stored in partially covered shed in pacca pits. The 

storage shed of the Hazardous waste has been 

broken at many places due improper and illegal 

storage and non disposal into TSDF site. The 

seepage took place from stored Hazardous waste 

site within premises. Unscientific storage of 

Hazardous waste by the occupier may pose risk 

to the surrounding environment and human 

health and its violation of Rule- 4 (2) and Rule 4 

(6)(a) HW(M&T) Rules 2016. 

During visit it was informed that 

construction work has been taken place on 

contaminated land without prior information 

to SPCB. Samples were collected from the 

premises of M/s Waris Chemicals Pvt. Ltd., 

Khanchandpur and got analyzed for the 

Chromium (Hexavalent). The concentration 

of Chromium (Hexavalent) found in Sample 

(1)- 239.27 mg/l and Sample (2)- 17.39 mg/l 

(Annexure- 6), which is quite high and has got 

high potential of contamination. Test Report 

is attached as Annexure-6 for reference. 

Industry  named  as  M/s  Hilger 

Chemicals Pvt Ltd, Village- Chiraura Raipur, 

Kanpur Dehat was found closed during visit. 
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  Regional Officer, UPPCB, Kanpur, Dehat had 

telephonic conversation many times with the 

owner of industry, he informed that he is out 

of the station and requested to postpone the 

inspection. Eventually on 19.09.2023 site 

inspection carried out with Regional Director, 

CPCB, Lucknow, in compliance of Hon’ble 

NGT Order in time bound manner and again 

joint committee unable to verify the claim 

made by the unit as it (M/s Hilger Chemicals 

Pvt Ltd, Village- Chiraura Raipur, Kanpur 

Dehat) was found closed. 

(vii) As per the above if the total hazardous waste of 

23152 MT generated and minus 5500 MT 

stored in the factory premises, the actual 

hazardous waste of 17652 MT may be 

considered to have been thrown in the dump 

Letter submitted by petitioner before the Hon’ble 

NGT, according to the letter actual hazardous 

waste of 17652 MT generated by 8 industries 

have been thrown in dump site and contaminated 

the nearby areas due to its toxic nature. 

Committee verified the fact that dumps of 

chromium waste is stored in the premises of 

industry and contamination has been spread 

in nearby areas. The same was clearly visible 

due to yellowish green tint of the soil. 

(viii) As per the said letter dated 21/09/2022 of 

UPPCB the total hazardous waste assessed at 

Rania Dump, Kanpur Dehat is 85008 MT, then 

the balance of waste i.e. 67356 MT (85008 MT 

assessed - 17652 MT actual thrown) have been 

thrown by the other persons/ industries since in 

the year 1976 the existence of the dump. 

The quantity of 85008 MT have assessed by 

CPCB after dimensional assessment of 

contaminated site of Khanchandpur, Rania, 

Kanpur Dehat and disposed the same by 02 

TSDF M/s Bharat Oil and Waste Management 

Ltd. and M/s U.P. Waste Management (A 

Division of Re- sustainability Ltd.), Kumbhi 

Kanpur Dehat. Further about 10000 MT waste 

was found by Joint Inspection on dated 

19.05.2023 out of which approx. 9250 MT Waste 

has been lifted. All the time of Joint Inspection 

dated  29.08.2023  and  19.09.2023,  it  was 

observed that scrapping of surface is required and 
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  on various places waste is still lying (approx. 

10000 MT) required to be disposed into TSDF 

site. 

Committee could see and agree that scrapping 

of surfaces/ removal of more contaminates 

may be required as waste has spread in 

multiple areas. 

It was also told by locals that in the past 

chrome contaminated waste has been used as 

filling material about 30-40 years ago in low 

lying areas and there may be multiple 

contaminated site where this waste has been 

used as filled material, However committee 

could not verify the claims. 

(ix) In the eye of justice of the land, it is not justified 

to levy the environmental compensation of the 

other culprits to the industries in question. 

Joint committee was constituted dated 

13.07.2023 to verify the prayer submitted by 

petitioner before the Hon'ble NGT and after 

completing the visit committee concluded that 

the eight industries mentioned in point no. 05 of 

aforesaid letter, none of them provided relevant 

and factual data in support of their claim. It seems 

that units are not willing to disposed off 

hazardous waste in scientific manner which may 

causes contamination in soil as well as 

groundwater. Therefore, the EC calculated by 

SPCB required to be imposed. 

As EC was calculated by SPCB, committee 

cannot comment on EC calculation. 

(x) It is also relevant that the said case as per O.A 

No 985/2019 and O.A. No.986/2019 is time 

barred and needs to  be rejected by your 

honours. 

No comment 
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M/s Waris Chemicals Pvt Ltd found stored the hazardous waste inside the industry premises, 

which may pose serious hazard to surrounding area which includes contamination the soil and groundwater. 

Photograph has been taken during visit are self-explanatory. 

 
Photographs taken by the Joint Committee during the visit. 

 

  

Photo 1. Storage of Hazardous Waste in partially covered shed 

by M/s Waris Chemicals Pvt. Ltd. 

Photo 2. Spread of Hazardous Waste in the premises of M/s 

Waris Chemicals Pvt. Ltd. 

 

 
Photo 3. Contamination over the wall of covered shed of Waris 

Chemicals Pvt. Ltd. 

 

Photo 4. Contamination with in the premises of M/s Waris 

Chemicals Pvt. Ltd. 
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It is requested before to the Hon’ble NGT to direct the Occupier of Industry M/s Waris Chemicals 

Pvt Ltd and M/s Hilger Chem Pvt Ltd to safely dispose the waste through TSDF as soon as possible in 

scientific way under the supervision of sub- committee constituted earlier for disposal of waste from Khan 

chandpur contaminated site to prevent the further environmental contamination in surrounding area. 

 
UPPCB has imposed Environmental Compensation of Rs. 280.1 cr. against 8 defaulted units considering 

the appeal filed by the different concern unit vide appeal no. 14, 15, 16, 17 and 18, of 2020. 

The detail of the revised Environmental Compensation is as under: 
 

 Operational 

Period

”

  1 

 

eS0 ls:yhu dsfedYl izk0fy0] 

[kkupUniqj] jfu;ka] dkuiqj nsgkr   

1990 to Oct 

2005 (180 

month) 

19488.874 876999345 - 

2 eS0 okfjl dSfedy izk0fy0] 

[kkupUniqj jfu;ka] dkuiqj nsgkr 

1994 to Oct 

2005 NOC 

dated 05.09.1994 

(134 month) 

9854.512 443453042 253968750 

3 eS0 pkanuh dsfedYl izk0fy0 [kkupUniqj] 

jfu;ka] dkuiqj nsgkrA  
1999 to Oct 

2005 NOC 

dated 

12.08.1999 (75 

month) 

6090.273 274062295 230931000 

4 eS0 vfefygk VsDlVkbYl ,.M dsfedYl 

izk0fy0]  23] [kkupUniqj jfu;ka] dkuiqj 

nsgkrA  

2001 to Oct 

2005 NOC 

dated 11.09.2001 

(40 month) 

3248.146 146166557 11925000 

Photo 6. Aerial view of M/s Hilzer Chemicals Pvt. Ltd. Photo 5. Closed main gate of M/s Hilzer Chemicals Pvt. Ltd. 
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5 eS0 fgYtj dse izk0fy0] xzke&fpjkSjk] 

jk;iqj] jfu;ka] dkuiqj nsgkr 
1995 to Oct 

2005 (124 

month) 

8804.744 396213484 255234375 

6 eS0 :de.kh dsfedYl izk0fy0] jfu;ka] 

dkuiqj nsgkrA  

 

31.08.1996 to 

Oct 2005 NOC 

dated 31.08.1996 

(110 month) 

10421.134 468951039 136956375 

7 eS0 dyhuk dsfedYl izk0] xzke&ekyks] 

th0Vh0 jksM] pkScsiqj] dkuiqj uxj 
24.09.1999 to 

21.10.2005 (74 

months) 

4006.046 180272088 - 

8 eS0 Hkkjr dsfedy m|ksx] C/o Jherh 

rjUuqe Qkfrek] W/o Jh lgkcqn~nhu ,oa 

Jh lgkcqn~nhu S/o eks0 uQhl] 39@72] 

ekftn vgen jksM] dkuiqj uxj ,oa Jh 

b¶rsdk:y vehu] Jh bdcky ,glku] Jh 

odk:y vehu  

567 days 311.270 14007150 - 

  dqy ;ksx      62225 MT     280,01, 25000  

 

Point wise clarification made before the Hon’ble NGT for consideration. Further, based on the visit made 

by the Joint Committee the following additional facts is being submitted for the consideration of Hon’ble 

NGT. 

1. Assessment of the Actual quantum of the HZ waste is stored by M/s Waris Chemicals Pvt. Ltd 

required to be carried out under the supervision of sub committee constituted dated 26.05.2022. 

2. M/s Heilger Chemicals Pvt. Ltd. required to be re-inspected for the actual assessment of stored HZ 

waste within their premises. 

3. All the concerned units required to disposed off their stored HZ Waste as per the provision of HZ 

Waste Management rules 2016 on priority basis to prevent the further deuteriations of surrounding 

environment. 

 

 

 

 

 

                                                                                                       
                (Sandesh Kumar)      (Ashutosh Pandey)        (Surabhi Sharma)               (Dr. Praveen Kumar)                 (Dr. D.K. Soni) 

                        J.E                              R.O                      S.D.M, Akbarpur            Director (Tech.), NMCG       Regional Director, CPCB 
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qa HO- /Hoo-yqyu-O�ofO-1feGO}O/ 2023 

M/s Uttar Pradesh Waste Management Project 
(A Division of Re Sustainability Ltd 
formerly known as Ramky Enviro Engineers Limited) 
Plot No-672, TH qt, �aTG 404R, 

fag 

ufafafa 

fticsl7 2023 

Annexure-4
1199



MIS Bharat Oil & Waste Management Ltd. Plot no. 672 UTH quit, TE0t HH4Y, 
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Ref. No.: MIEBRS/2023-24/021             Date: 16.11.2023 
 

To,  

Sh. Rajendra Singh,  
Sr. CEO Admin, I/c. Kanpur, Uttar Pradesh Pollution Control Board (UPPCB), 
TC-12V, Regency Rd, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar Pradesh – 226010, India. 
Tel.: 0522 272 0822, Email: ceo2@uppcb.in 

 

Sub: Commercial offer for “Bioremediation of chromium contaminated soil at Rania site, Kanpur Dehat, UP” 
 

Dear   Sir, 

This is in relation to our meeting held at your office (with yourself, Dr. P K Agarwal Sir & Dr. R K Singh Sir) at 
Lucknow on 4th Aug., 2023 and subsequent to my tele talk with Sh. Ashutosh Pandey Sir regarding the subject.  
As required by you, our commercial offer for the subject bioremediation job to be carried out on the chromium 
contaminated soil located at 4.3 Ha area at Rania Site, Kanpur Dehat, Nr. NH – 19, Umaran, Uttar Pradesh – 
209101, India, is as described below.  
 

Item Description Quantity Unit 
Unit rate 
(Rs. Lakh) 

Cost  
(Rs. Lakh) 

Applicable tax (if any) Total cost 
Inclusive of 

tax (Rs. Lakh) 
Tax 

component 
Tax amount 

(Rs. Lakh) 

1.1 Supply of bioremediation 
services (SAC code: 998393) 

1 each 27.00 27.00 IGST @18% 
* 

4.86 31.86 

Total cost payable to MIEBRS    27.00   4.86 31.86 

Total cost payable to MIEBRS (in words): Rupees thirty-one lakh eighty-six thousand only. 

* Tax will be applicable as per present rules of Govt. of India from time to time. Current rate: IGST @ 18%. 
 

The above cost is the minimum lumpsum cost (as negotiated and agreed by you during the meeting on 4th 
Aug., 23) strictly applicable for bioremediation treatment of chromium contaminated soil spread on up to 4.3 
Hectare land up to 1 m depth having initial chromium (Cr+6) content up to 2 mg/l (by TCLP) which will be 
reduced to ≤0.5 mg/l (by TCLP) after treatment. For increase in contaminated area (beyond 4.3 Ha area or 1 
m depth) or initial Cr+6 content (beyond 2 mg/l), if any, the cost of treatment will increase proportionately. 
The other terms and conditions for execution of the process is as described in Annex- 1, for your perusal. 
 

We request you to kindly send your Purchase Order (PO) against the same along with advance payment (@50% 
of above cost + taxes), so that we can plan our activities accordingly. Our bank account details are:  
Name of Bank & Branch: Union Bank of India, Tilak Nagar, New Delhi; A/c. No.: 627901010050304; A/c Holder 
Name: MIEBRS; IFSC code: UBIN0562793. 
 

Awaiting a quick positive response from your end. 
 

Thanks and regards. 

 

For, MIEBRS (Maa Institute of Environmental Biotechnology Research & Services) 

 
Dr. Ajoy Kumar Mandal, Ph. D, PGDBA.      

Principal Scientist   

 

Copy to:  

1. Sh. Ashutosh Pandey, RO, UPPCB Kanpur Dehat., Email: rokanpurdehat@uppcb.in 

2. Sh. P K Agarwal, Technical Advisor, UPPCB, Lucknow., Email: pkagr1962@gmail.com 
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Annex – 1: Terms & conditions for bioremediation of chromium contaminated soil at Rania site, 

Kanpur Dehat, Uttar Pradesh, India 
 

Proposal No.:  MIEBRS/2023-24/021 dated: 16.11.2023  

Client:    Uttar Pradesh Pollution Control Board (UPPCB), Lucknow, India    

Vendor:    MIEBRS, New Delhi, India  

 

1.0 Objectives:  

Supply of bioremediation services for treatment of chromium contaminated soil at Rania Site, Kanpur Dehat, 

Nr. NH – 19, Umaran, Uttar Pradesh – 209101, India. The parameters considered for the project: 

a. Area of contamination = up to 4.3 hectare i.e. 43000 m2,  

b. Depth of contamination = up to 1 m below from surface 

c. Average initial concentration (max.) of Chromium (Cr+6) = up to 2 mg/l (by TCLP) 

d. Average concentration (max) of Chromium (Cr+6) to achieve after bioremediation ≤ 0.5 mg/l (by TCLP) 

 

2.0 Proposed methodology: 

2.1 After receipt of PO and advance payment from the client, the vendor will visit the contaminated site 

along with the client’s representative to assess the initial site condition of contaminated area and 

also carry out joint sampling of contaminated soil from the site.  

2.2 The samples will be properly sealed and carried by vendor for analysis of chromium content (Cr+6) by 

third party lab. One part of each sample will be handed over to Client’s representative for parallel 

analysis at their end.  

2.3 Based on the initial site assessment and sample analysis report, the project cost may be revised, after 

mutual agreement by both parties, if there is any increase in quantity / extent of contamination. 

2.4 Meantime the Vendor will arrange for bulk production of required quantity of bioremediation agent 

and supply the same to Client’s end. The Client will arrange for safe storage of the bioremediation 

agent supplied by the vendor.    

2.5 The execution of bioremediation process will include excavation of contaminated soil throughout the 

site (up to maximum 1m depth from the surface) using excavator (JCB/poklene), application of 

bioremediation agent manually by laborer, mixing of bioremediation agent with contaminated soil 

using tractor with cultivator / JCB and sprinkling of sweet water on the contaminated soil after mixing 

of bioremediation agent.   

2.6 The contaminated soil under treatment will be mixed / tilled again (i.e. 2nd time & 3rd time) after 

around 15 days interval after application of bioremediation agent.  

2.7 It is expected that the bioremediation job will be completed after one month of application of 

bioremediation agent on the contaminated soil at the site.  

2.8 Final sample of treated soil will be collected from the bioremediation site after completion of the 

bioremediation process jointly by the representatives of Client and vendor.  

2.9 The samples will be properly sealed and carried by vendor for analysis of chromium content (Cr+6) by 

third party lab. One part of each sample will be handed over to Client’s representative for parallel 

analysis at their end. 

2.10 A final report will be prepared by the vendor after the completion of the bioremediation process 

and submitted to the Client for their record. 

2.11 During the execution process, all the machineries (like Poklene/JCB/tractor with cultivator, 

sampling equipment, etc.), manpower and local transport of bioremediation agent from the storage 

site of the client to the contaminated site will be arranged by the Cleint’s end. The vendor will only 

supply the bioremediation agent from Delhi to the storage location of the Client, supervise the 

execution process throughout the treatment process and arrange for sample testing by 3rd party lab.  
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3.0 Scope of work: 

3.1 Scope of work by Vendor: 

✓ Scientist / Representative of the vendor will be visiting the client’s site from time to rime for 

supervision of the execution of the project work. Travel, accommodation and boarding during the 

visit to client’s site will be arranged by the vendor. 

✓ Joint sampling of soil from the contaminated site before and after the bioremediation process along 

with Client’s representative. 

✓ Arrange for analysis of samples by third party laboratory. 

✓ Bulk production of bioremediation agent and supply of same to safe storage location of the client. 

The same will be brought to the site location during execution process by the Client. 

✓ Supervise the application of bioremediation agent on the contaminated soil and mixing of soil and 

water sprinkling from time to time. 

✓ Preparation and submission of final report to the client. 

 

3.2 Scope of work by Client: 

• Arrange for machineries (like Poklene/JCB/tractor with cultivator, sampling equipment, etc.), 

manpower during the execution process. 

• Arrange for unloading and safe storage (preferably in a closed room, prevention from rain and 

away from reach of children and stray animals)  of bioremediation agent supplied by the vendor, 

from time to time. Estimated total quantity of bioremediation agent would be around 5000 kg 

which will be supplied in parts from time to time. 

• Arrange for local transport of bioremediation agent from the client’s storage location to the 

contaminated site including loading - unloading. 

• Arrange for excavation, tilling, mixing of soil with bioremediation agent using excavator 

(poklene/JCB/tractor with cultivator) ; application of bioremediation agent by manual laborer, 

sprinkling of sweet water on the soil at the bioremediation site as per guidance and supervision of 

the Vendor’s representative.  

• Arrange for sampling of soil from the bioremediation site before and after the bioremediation 

process by manpower and manual sampling equipment like spade, talsa, etc. 

• Witness joint sampling along with vendor’s representative. 

• Provide necessary safety equipments to vendor’s representative from time to time during the 

execution process.  

• Ensure necessary safety equipments for the manpower (drivers, machine operators, laborers, etc.) 

are supplied by the client.    

• Any other logistic requirement during the execution process from time to time.  

 

4.0 Project Duration: 

4.1 The project will commence within 3 weeks after receipt of purchase order and advance payment from 

the client. 

4.2 The bioremediation job is expected to be completed within 30 days after first application of 

bioremediation agent on the contaminated soil at the particular site location.  

4.3 It is estimated that the bioremediation project at the whole contaminated site of 4.3 Ha area will be 

completed within 3 months from the date of receipt of PO along with advance payment, if the supply 

of machineries and manpower are as per expectation.  

4.4 Delay, if any due to genuine and unforeseen reasons, may be adjusted accordingly with mutual 

consent from both the parties. 
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5.0 Budget: 

5.1 The estimated cost for the project, as per the above defined scope of work, payable to M/s. MIEBRS, 

would be Rs. 27.00 Lakhs + applicable taxes as per rules of Govt. of India. Presently IGST @ 18% 

would be applicable as tax on the above cost i.e. total cost including taxes will be 31.86 lakhs. 

5.2 The respective HSN/SAC code applicable for the subject services is 998393.  

5.3 The above cost includes professional charges and travel expenses by the vendor as per the above-

mentioned scope of work. 

5.4 If the quantity / extent of initial contamination increases beyond the above mentioned project 

objective, the project cost will increase proportionately.  

 

6.0 Payment Terms: 

6.1 First installment of 50% of total cost including taxes (i.e. Rs. 15.93 Lakhs) to be paid as advance 

payment along with PO. 

6.2 Final installment of 50% of total cost including taxes (i.e. Rs. 15.93 Lakhs) to be paid after 

completion of project and submission of project report. 

6.3 Payment should be made either by cheque/DD in favor of “MIEBRS” payable at Delhi, or, by online 

transfer to the bank account as detailed below: 

Name of Bank:   Union Bank of India 

Branch:    Tilak Nagar, New Delhi. 

A/c. No.:    627901010050304 

A/c Holder Name:   MIEBRS 

IFSC code:    UBIN0562793 
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-----
HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,CHAWHANPURWA 

SARWANKHERA 
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :02/07/2022 
- ---

ORAL DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM 

ULCER CONTACT ATOPIC TENSIO 

J N 
--- 6 0 1 3 

M/F 2/1 

LOWER 
BACK PAIN 

- -- -
3 

M/F 2/1 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

3 4 2 0 

M/F 0/3 M/F 1/3 M/F 1/1 M/F M/F 4/2 M/F M/F 0/1 

I CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

TIS SPONDYLITI COMMON IS SHOULDER 

s COLD 

2 2 1 5 1 0 1 

l M/F 1/1 M/F 0/2 M/F 1/0 M/F 3/2 M/F 1/0 M/F 0/0 M/F 1/0 

CELLULITIS ALLERGIC GERO GASTRITI ABDOMEN ACNE ECZEMA 

RHINITS s PAIN ROSACE 
A 

0 0 3 1 1 1 1 

M/F 0/0 M/F M/F 1/2 M/F 0/1 M/F 0/1 M/F 0/1 M/F 0/1 

TOTAL PATIENT 41 

MALE 18 

FEMALE 23 

CAMP DONE ON 2/7/2022 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 41 PT WERE SEEN,RBS OF 8 PT WERE DONE,ONE DETECTED WITH 
HYPERGLYCEMIA, SLIDE FOR MP WAS MADE OF 5 PT, ALL NEGATIVE. PATIENT WERE FOUND 
SUFFERING FROM MINOR AILMENTS AND NO MAGOR DISEASE FOUND. 
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---
HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,YADAVKAPURWA 

SARWANKHERA 
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 

----
ORAL DERMATITIS 
ULCER I CONTACT 

--- 7 1 8 
---- --

M/F 1/0 I M/F 5/3 

LOWER I CSOM 
BACK PAIN 

4 j- 1 

' --
M/F 2/2 

I 
M/F 0/1 

--
ERVICAL j CELLULITIS 
YMPHADE 
OPATHY --- -

o I 
0 

C 
L 
N 

M/F 0/0 I ___ _J_ M/F 0/0 

r TOTAL PATIENT 

I MALE 

I 
FEMALE 

LM 

1 
M/F 0/1 

CONJUNCTIVI 
TIS 

4 

M/F 2/2 

ALLERGIC 
RHINITS 

0 

M/F 

42 

23 

19 

DATE :10/07/2022 
DERMATITIS SCABIES OA HYPER 1 T2DM 

ATOPIC TENSIO 
N 

1 0 5 0 2 

M/F 1/0 M/F M/F 2/3 M/F M/F 0/2 

CERVICAL FEVER SINUSIT FROZEN 

SPONDYLITI COMMON IS SHOULDER 

s COLD 
2 4 2 0 0 

M/F 2/0 M/F 0/4 M/F 2/0 M/F 0/0 M/F 

GERD GASTRITI BRONCHITIS ACNE ECZEMA 

s ROSACE 
A 

4 0 1 0 2 

M/F 3/1 M/F M/F 1/0 M/F M/F 2/0 

CAMP DONE ON 10/07/2022 ATYADAVKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 42 PT WERE SEEN,RBS OF 7 PT WERE DONE,TWO DETECTED WITH 
HYPERGLYCEMIA, SLIDE FOR MP WAS MADE OF 4 PT, ALL NEGATIVE. PATIENT WERE FOUND 
SUFFERING FROM MINOR AILMENTS AND NO MAGOR DISEASE FOUND. 
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I 

H EAL TH CAMP REPORT OF VILLAGE KHANCHANDPUR,PALANPUWA 
SARWANKHERA 

UHING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR NOTE:D 
MALIGN ANCY DETECTED 

-
DERMATITIS ORAL 

ULCER 

---
2 

__ j CONTACT 

6 

j M/ F 2/0 

LOWER 
BACK PAI N I 

9 

M/F 5/4 
-, 

M/F 3/3 

CSOM 

0 

M/F 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/ 0 

-, 

-4 

CELLULITIS 

0 

M/F 0/0 

f __ TOTAL PATIENT 
MALE 

FEMALE 

LM 

0 

M/F 

CONJUNCTI VI 
TIS 

5 

M/F 2/3 

ALLERGIC 
RHINITS 

0 

M/F 

52 

28 

24 

DATE :16/07/2022 
DERMATITIS SCABIES 

ATOPIC 

3 0 

M/F 1/2 M/F 

CERVICAL FEVER 
SPONDYLITI 

s 
0 4 

M/F M/F 0/4 

GERO GASTRITI 
s 

5 1 

M/F 2/3 M/F 1/0 

, _ ______ _j__ _____ __, 

OA HYPER T2DM 
TENSIO 
N 

6 0 1 

M/F 5/1 M/F M/F 1/0 

SINUSIT FROZEN 
COMMON IS SHOULDER 
COLD 

1 0 0 

M/F 1/0 M/F 0/0 M/F 

ALLERGIC ACNE ECZEMA 
RHINITIS ROSACE 

A 
2 2 5 

M/F 1/.1 M/F 1/1 M/ F 3/2 

CAMP DONE ON 16/07/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 52 PT WERE SEEN,RBS OF 8 PT WERE DONE,ONE DETECTED WITH 

HYPERGLYCEMIA, SLIDE FOR MP WAS MADE OF 8 PT, All NEGATIVE. 
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- -----
HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,PALANPURWA 

SARWANKHERA 
- - -

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :31/07 / 2022 --- - -
OHAL DERM ATITIS LM DERMATITIS SCABIES QA HYPER T2DM 

ULCER CONTACT A TOPIC TENSIO 
N 

-- -
1 8 0 3 0 6 0 0 

~ /F 0/1 -- , M/F 4/4 M/F M / F 3/0 M/F M /F 2/4 M/F M/F 

LOWER I CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER 

-j s COLD 
--

4 0 6 1 0 2 0 0 

-
M/F 1/3 I M/F M/F 2/ 4 M/F 0/1 M/F M/F 0/2 M/F 0/0 M/F 

I 
CERVICAL I CELLULITIS ALLERGIC GERD GASTRITI BRONCHITIS ACNE ECZEMA 

LYMPHADE I RHINITS s ROSACE 

NOPATH Y A 

0 0 0 5 0 1 0 2 

I -
M /F 0/0 M/F M/F 2/ 3 M /F M / F 0/1 M / F M/F 2/0 M/F 0/0 

I 

I TOTAL PATIENT 39 

I MALE 16 
I FEMALE 23 
L 

CAMP DONE ON 31/07/2022 AT PALANKAPURWA KHANCHANDPUR ALONG W ITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 39 PT WERE SEEN,RBS OF 5 PT WERE DONE. 
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HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,YADAVKAPURWA 
SARWANKHERA 

--
NOTE :DURI 
MALIGNAN 

NG SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

CY DETECTED 

OR AL 
ULCER 

1 

M/F 1/0 

LOWER 
BACK PAIN 

M/F 2/0 

DER MATITIS 
CONTACT 

11 

M/F 6/S 

CSOM 

2 

M/f 0/2 

LM 

0 
M/F 

CONJUNCTIVI 
TIS 

3 

M/f 3/0 

DATE :07 /08/2022 
DERMATITIS I SCABI ES 

ATOPIC 

-
3 0 

M/F 0/3 M/F 
1--- --

CERVICAL FEVER 
SPONDYLITI 

s - 2 4 

M/f 1/1 M/f 4/0 

---
OA HYPER TZDM 

TENSIO 
N 

--- --·-
1 0 1 

- M/F0/1 I M/F M/f 1/0 

I SINUSIT FROZEN 
COMMON I IS 0 

SHOULDER 
COLD 

6 0 
I 

M/f 4/2 I M/f 0/0 M/f 

CERVICAL C ELLULITIS ALLERGIC GERO GI SCROTAL I ACNE ECZEMA 

LYM PH ADE 
NO PA TH Y 

0 

M/ F 0/0 

0 

M/f 0/0 
-

TOTAL PATIENT 

MALE 

FEMALE 

RH IN ITS 

0 

M/F 

43 

27 

16 

2 

M/f 2/0 

INFECTIO SWELLING ROSACE 
N A 

3 1 0 1 

M/fl/2 M/f 1/0 M/f M/f 1/ 0 

CAMP DONE ON 07/08/2022 AT YADAVKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 43 PT WERE SE EN,RBS Of 3 PT WERE DONE, SLIDE FOR MP WAS MADE OF 
4SPT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,YADAVKAPURWA 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

M ALIGNANCY DETECTED 

---ORAL I DERMATITIS 
ULCER CONTACT 

J 0 6 

M 
-~-

I 
-

/F M/F 1/5 

OWER I CSOM 
ACK PAIN 

- -· 7 0 

-----· 
M/F 5/2 

--
ERVICAL 
YMPHAD E L 

N OPATHY 
0 

M/F 

CELLULITIS 

0 

M/F 0/0 - M/F0/0 
- -

TOTAL PATIENT 
--

MALE 

FEMALE 

LM 

0 
M/F 

CONJUNCTIVI 
TIS 

3 

M/F 1/3 

ALLERG IC 
RHINITS 

0 

M/F 

51 

23 

28 

DATE :14/08/2022 
DERMATITIS SCABIES DA HYPER T2DM 

ATOPIC TENSIO 
N 

2 3 7 0 0 

M/F 1/1 M/F 2/1 M/F 4/3 M/F M/F 

CERVICAL FEVER SINUSIT FROZEN 

SPONDYLITI COMMON IS SHOULDER 

s COLD 
4 2 4 0 0 

M/F 2/2 M/F 1/1 M/f 1/3 M/F 0/0 M/f 

GERO GASTRITI PAIN ACNE ECZEMA 

s ABDOMEN ROSACE 
A 

3 4 2 1 3 

M/F 1/3 M/F 2/2 M/F0/2 M/f 0/1 M/F 2/1 

CAMP DONE ON 14/08/2022 AT YADAVKAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DE EP KUMAR ,TOTAL 51 PT WERE SEEN SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA KHANCHANDPUR, 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

ORAL DATE :26/08/2022 DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM ULCER CONTACT ATOPIC TENSIO -
N 0 3 0 3 0 5 0 0 M/F M/F 3/0 M/F M/F 2/1 M/F M/F 3/2 M/F M/F LOWER CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER s COLD 4 0 0 2 3 0 0 0 

M/F 2/2 M/F M/F M/F 1/1 M/F 2/1 M/F M/F0/0 M/F 
CERVICAL CELLULITIS ALLERGIC GERO GASTRITI PAIN ACNE ECZEMA LYMPHADE RHINITS 
NOPATHY 

0 

M/F 0/0 

s ABDOMEN ROSACE 
A 0 0 0 1 0 0 0 

M/F 0/0 M/F M/F M/F 0/1 M/F M/F M/F 

TOTAL PATIENT 21 
MALE 13 

FEMALE 08 

CAMP DONE ON 26/08/2022 AT CHAWHANPURWAPURWA KHANCHANDPUR ALONG WITH 
PHARMACIST MR SANDEEP KUMAR ,TOTAL 21 PT WERE SEEN SLIDE FOR MP WAS MADE OF 3PT, ALL 
NEGATIVE. 
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<" I . , 

HE ALTH CAMP REPORT OF VILLAGE PALANPURWA l<HANCH-ANDPUR, 

SARWANl<HERA 
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

ORAL 
ULCER 

0 

M/F 

LOWER 
BACK PAIN 

3 

M/F 1/2 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :01/09/2022 
DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM 
CONTACT ATOPIC TENSIO 

N 
8 2 2 1 7 0 0 

M/F 4/4 M/F 1/1 M/F 0/2 M/F 0/1 M/F 2/5 M/F M/F 
CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

TIS SPONDYLITI - COMMON IS SHOULDER 
s COLD 

2 5 0 2 0 0 0 

M/F 0/2 M/F 1/4 M/F M/F 1/1 M/F M/F 0/0 M/F 

CELLULITIS ALLERGIC GERO GI GASTRITIS ACNE ECZEMA 
RHINITS INFECTIO ROSACE 

N A 
0 0 5 1 2 2 1 

M/F 0/0 M/F M/F 3/2 M/F 1/0 . M/F 1/1 M/F 0/2 M/F 0/1 

TOTAL PATIENT 43 

MALE 15 

FEMALE 28 

CAMP DONE ON 01/09/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

Dharmendra ,TOTAL 43 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE. 
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I HEALTH CAMP REPORT OF VILLAGE YADAVKAPURWA KHANCHANDPUR 
I 

' SARWANKHERA 

' 
NOTE.:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :10/09/2022 
URTI DERMATITIS DENTAL PAIN DERMATITIS SCABIES OA HYPER T2DM 

- CONTACT 
F 

ATOPIC TENSIO 

- N -
V 2 5 1 3 1 4 0 0 
,C M/F 2/0 M/F 1/4 M/F 0/1 M/F 2/1 M/F 1/0 M/F 2/2 M/F M/F 
- LOWER CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER 

I 
! 

s COLD 
8 3 3 1 2 0 0 0 

M/F 6/2 M/F 1/2 M/F 2/1 M/F 1/0 M/F 1/1 M/F M/F 0/0 M/F 

CERVICAL CELLULITIS ALLERGIC GERO GI GASTRITIS ACNE ECZEMA 
LYMPHADE RHINITS INFECTIO ROSACE 
NOPATHY 

0 

M/F 0/0 

N A 
0 0 4 0 2 2 4 

M/F 0/0 M/F M/F 0/4 M/F M/F 1/1 M/F 0/2 M/F 3/1 

TOTAL PATIENT 45 

MALE 23 

FEMALE 22 

CAMP DONE ON 10/09/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

Dharmendra ,TOTAL 45 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA KHANCHANDPUR, 
SARWANKHERA 

~OTE:OURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

PRAL 
ULCER 

1 

M/F 0/1 

LOWER 
BACK PAIN 

9 

M/F 3/6 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :18/09/201,2 
DERMATITIS URTI DERMATITIS SCABIES OA HYPER T2DM 

CONTACT ATOPIC TENSIO 
N 

8 1 3 1 9 0 0 

M/F 6/2 M/F 1/0 M/F 1/2 M/F 0/1 M/F 1/8 M/F M/F 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 
TIS SPONOYLITI COMMON IS SHOULDER 

s COLD 
3 6 0 1 1 0 1 

M/F 2/1 M/F 3/3 M/F M/F 1/0 M/F 1/0 M/F 0/0 M/F 1/0 

' 
UTI ALLERGIC GERO GASTRITI PAIN ACNE ECZEMA 

RHINITS s ABDOMEN ROSACE 
A 

1 0 3 0 0 2 3 

M/F 1/0 M/F M/F 2/1 M/F M/F M/F 0/2 M/F 3/0 

TOTAL PATIENT 53 

MALE 26 

FEMALE 27 

CAMP DONE ON 18/09/2022 AT PALANPURWAPURWA KHANCHANDPUR ALONG WITH PHARMACIST 
MR SAN DEEP KUMAR ,TOTAL 53 PT WERE SEEN SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA KHANCHANDPUR, 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGN~NCY DETECTED 

ORAL 
ULCER 

0 

M/F 

LOWER 
BACK PAIN 

-
4 

M/F 3/1 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :26/09/2022 
DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM 

CONTACT ATOPIC TENSIO 
N 

7 1 2 3 5 0 0 

M/F 3/4 M/F 0/1 M/F 1/1 M/F 2/1 M/F 2/3 M/F M/F 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

TIS SPONDYLITI COMMON IS SHOULDER 

s COLD 

4 . 2 1 2 2 0 0 

M/F 2/2 M/F 2/0 M/F 1/0 M/F 1/1 M/F 0/2 M/F 0/0 M/F 

CELLULITIS ALLERGIC GERO GASTRITI PAIN ACNE ECZEMA 

RHINITS s ABDOMEN ROSACE 
A 

0 0 3 1 1 2 2 

M/F 0/0 M/F M/F 2/1 M/F 0/1 M/F 0/1 M/F 0/2 M/F 2/0 

TOTAL PATIENT 42 

MALE 21 

FEMALE 21 

CAMP DONE ON 26/09/2022 AT PALANPURWAPURWA KHANCHANDPUR ALONG WITH PHARMACIST 
MR SAN DEEP KUMAR ,TOTAL 42 PT WERE SEEN SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,YADAVKAPURWA 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

JRAL 
JLCER 

0 

M/F 

LOWER 
BACK PAIN 

3 

M/F 2/1 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :02/10/2022 
DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM 

CONTACT ATOPIC TENSIO 
N 

5 0 4 3 4 0 0 

M/F 0/5 M/F M/F 3/1 M/F 1/2 M/F 3/1 M/F M/F 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 

TIS SPONDYLITI COMMON . IS SHOULDER 

s COLD 

1 2 0 3 1 0 0 

M/F 1/0 M/F 2/0 M/F M/F 3/0 M/F 0/1 M/F 0/0 M/F 

CELLULITIS ALLERGIC GERO GI PAIN ACNE ECZEMA 

RHINITS INFECTIO ABDOMEN ROSACE 

N A 

0 0 3 2 2 3 3 

M/F 0/0 M/F M/F 1/2 M/F 1/1 . M/F 0/2 M/F 1/2 M/F 1/2 

TOTAL PATIENT 39 

MALE 19 

FEMALE 20 

CAMP DONE ON 02/10/2022 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 39 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

ORAL 
ULCER 

0 

M/F 

LOWER 
BACK PAIN 

8 

M/F 4/4 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :09/10/2022 
DERMATITIS LM DERMATITIS SCABIES OA NAIL T2DM 
CONTACT ATOPIC BED 

INFECT 

5 2 2 3 9 1 0 
M/F 2/3 M/F 1/1 M/F 0/2 M/F 2/1 M/F 5/4 M/F 1/0 M/F 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 
TIS SPONDYLITI COMMON IS SHOULDER 

s COLO 
2 0 1 1 1 0 0 

M/F 0/2 M/F M/F 1/0 M/F 1/0 M/F 1/0 M/F 0/0 M/F 

GASTRITIS ALLERGIC GERD GI PAIN ACNE ECZEMA 
RHINITS INFECTIO ABDOMEN ROSACE 

N A 
2 1 2 3 1 1 3 

M/F 0/2 M/F 0/1 M/F 2/0 M/F 2/1 M/F 0/1 M/F 1/0 M/F 1/2 

TOTAL PATIENT 48 

MALE 24 

FEMALE 24 

CAMP DONE ON 09/10/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 1 PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE YADAVKAPURWA KHANCHANDPUR, 

SARWANKHERA 
I NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 

DATE :15/10/2022 LOOSE DERMATITIS· DENTAL PAIN DERMATITIS SCABIES OA HYPER T2DM MOTION CONTACT ATOPIC TENSIO 
N 

2 4 0 3 2 5 0 0 
M/F 2/0 M/F 3/1 M/F M/F 2/1 M/F 2/0 M/F 4/1 M/F M/F 
LOWER CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN BACK PAIN TIS SPONDYLITI COMMON IS SHOULDER 

s COLD 
7 2 2 1 2 2 0 0 

M/F 7/0 M/F 0/2 M/F 1/1 M/F 0/1 M/F 1/1 M/F 1/1 M/F 0/0 M/F 

CERVICAL NAIL BED ALLERGIC GERD GI GASTRITIS ACNE ECZEMA 
LYMPHADE INFECTION RHINITS INFECTIO ROSACE 
NOPATHY N A 

0 1 0 5 2 0 3 3 

M/F 0/0 M/F0/1 M/F M/F 2/3 M/F 2/0 M/F M/F 0/3 M/F 0/3 

TOTAL PATIENT 46 

MALE 26 

FEMALE 20 

CAMP DONE ON 15/10/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
Dharmendra ,TOTAL 46 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA KHANCHANDPUR, 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

ORAL DATE :29/10/2022 
DERMATITIS LM DERMATITIS SCABIES OA HYPER T2DM ULCER CONTACT 

ATOPIC TENSIO 
N 

0 10 3 1 1 5 0 0 
M/F M/F 3/7 M/F 2/1 M/F 0/1 M/F 1/0 M/F 3/2 M/F M/F 
LOWER CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT URTI BACK PAIN TIS SPONDYLITI COMMON IS 

s COLD 
5 1 3 1 3 9 0 4 

M/F 2/3 M/F 1/0 M/F 1/2 M/F 1/0 M/F 0/3 M/F 5/4 M/F 0/0 M/F 2/2 

CERVICAL CELLULITIS ALLERGIC GERD GI GASTRITIS ACNE ECZEMA LYMPHADE RHINITS INFECTIO ROSACE NOPATHV 
N A 

0 1 0 3 0 0 2 2 

M/F 0/0 M/F 1/0 M/F M/F 1/2 M/F M/F M/F 1/1 M/F 0/2 

TOTAL PATIENT 54 

MALE 24 

FEMALE 30 

CAMP DONE ON 29/10/2022 ATCHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP,TOTAL 54 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3PT, ALL NEGATIVE. 

.- 1, 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA KHANCHANDPUR, 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

UTI 

1 

M/F 0/1 

LOWER 
BACK PAIN 

3 

M/F 0/3 

CERVICAL 
LYMPHADE 
NOPATHY 

0 

M/F 0/0 

DATE :06/11/2022 
DERMATITIS NHU DERMATITIS SCABIES OA HYPER T2DM 

CONTACT ATOPIC TENSIO 
N 

6 1 2 1 4 0 0 

M/F 3/3 M/F 1/0 M/F 2/0 M/F 0/1 M/F 2/2 M/F M/F 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT URTI 

TIS SPONDYLITI COMMON IS 

s COLD 

0 4 1 5 11 0 2 

M/F M/F 1/3 M/F 0/1 M/F 0/5 M/F 9/2 M/F 0/0 M/F 0/2 

CELLULITIS ALLERGIC GERD GI GASTRITIS ACNE ECZEMA 

RHINITS INFECTIO ROSACE 

N A 

2 0 1 1 1 2 2 

M/F 1/1 M/F M/F 1/0 M/F 0/1 M/F 1/0 M/F 0/2 M/F 1/1 

TOTAL PATIENT so 
MALE 22 

FEMALE 28 

CAMP DONE ON 06/11/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP,TOTAL 50 PT WERE SEEN, SLIDE FOR MP WAS MADE OF SPT, ALL NEGATIVE. 

1234



HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

ORAL 
lJLCER 

0 

VI/F 

.OWER 
3ACK PAIN 

5 

M/F 3/2 

IRTI 

8 

M/F 2/6 

DATE :16/11/2022 
DERMATITIS LM DERMATITIS SCABIES OA NAIL T2DM 
CONTACT ATOPIC BED 

INFECT 

8 0 2 1 5 0 1 

M/F 4/4 M/F M/F 2/0 M/F 0/1 M/F 2/3 M/F M/F 0/1 

CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 
TIS SPONDYLITI COMMON IS SHOULDER 

s COLD 
1 2 1 2 0 0 2 

M/F 1/0 M/F 1/1 M/F 0/1 M/F 1/1 M/F M/F 0/0 M/F 1/1 

GASTRITIS ALLERGIC GERD GI ONS ACNE TRAUMA 

RHINITS INFECTIO ROSACE 
N A 

1 0 3 0 1 1 1 

M/F 1/0 M/F M/F 1/2 M/F M/F 1/0 M/F 0/1 M/F 1/0 

TOTAL PATIENT 45 

MALE 21 

FEMALE 24 

CAMP DONE ON 16/11/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 45 PT WERE SEEN, SLIDE FOR MP wp..s MADE OF 2 PT, ALL NEGATIVE. 
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HEAi H CAMP REPORT.OF,VILLAGE., CHAUHANRURWA,KHANCHANDPUR r 
1, sARWANKHERA :r 

NOTE:DI 
MALIGN 

ING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR ,Ji; 
CY DETECTED (fj 

,, , _ PATE :2$n.V2022 .. ·,~ 
BRONCHITIS ORAL 1 DERMATITIS LM DERMATITIS SCABIES 

ATOPIC 
OA 

I ULCER CONTACT 

\ M/F :' , M/F 3/0 
LOWER I , . CSOM 

I sAcK PAl r . 

I 7 'I ' 

I M/F ,11i;' 

I I URTI 

I , . 

i 
1 

I M/F 1/0, 

L 

2 

M/F 1/1 

GASTRITIS 

3 

M/F 3/0 

!:l TOTAL PATIENT 
MALE 

FEMALE 

0 2 1 5 

CONJUNCTIVI CERVICAL UTI 
TIS 

0 

M/F 

SINUSITIS 

1 

M/F 0/1 

34 

23 

11 

SPONDYLITI 
s 

COMMON 
COLD 

0 2 0 

GERD 

1 

M/F 0/1 

--· . ~. - . ·-

M/F 

GI PAIN 
INFECTIO ABDOMEN 
N 

0 1 

M/F M/F 0/1 

NAIL 
BED 
INFECT 

0 

M/F 

2 

SINUSIT FROZEN y, 

IS SHOULDER \· 

0 0 

M/F 0/0 M/~ 

ACNE TRAUMA 
ROSACE 
A 

3 0 

M/F 0/3 M/F 

f. 
1j : f\MP DONE ON 25/11/2022 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

' 

)

~,, ,~NDEEP KUMAR , TOTAL 34 PT WERESEEN, 

It~'· 
' . 

lJ; ! -
':"!i 
If,•!! I. u! 
/ ·!~ i ' I,; I 

ri •;: ,, 1 

I , 

:1r --- --- ---··· 
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11~1111 

HE~ijTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR r 1 

I .I SARWANKHERA I 

NOTE:D ING SCREENING ~/HEALTK,CAMP, NO-. -.P.OSITVIE.-,CASE -OF-CARCINOMA OR 
MALIGNi ~CY DETECTED 

ORAL 
ULCER 

DATE :06/12/2022 
1 ·, 1, ~~~~:;~TIS BRONCHITIS DERMATITIS SCABIES QA NAIL T2DM l ATOPIC BED 

1- - 0--!Jut: l!lf-----6--+-----6----4----•c•_·---- _ o __ -J_·_•._,·,_;--i-· ·_· __ 2 _ ___j_l_NF_:_CT___j ___ l __ '. __j 

M/F i, M/F 2/4 M/F 3/3 M/F M/F 1/1 M/F 1/1 M/F M/F 0/1 
1---- ' II------+-----+--~--+-----+----+---+---~--, 

LOWER CSOM CONJUNCTIVI CERVICAL FEVER SINUSIT FROZEN 
BACK PAl r i TIS SPONDYLITI COMMON IS SHOULDER 

I S 

7 1· 
'. I 

l·' ' 
0 

M/F l/6
1

1 ii . M/F 

I URTI L; , GASTRITIS 
i: 
/' 

5 i,1: 3 p· , , 
M/F 1/4/j~' j M/F 2/1 

' 
' TOTAL PATIENT 

R MALE 

FEMALE 

1 

M/F 0/1 

ALLERGIC 
RHINITS 

0 

M/F 

1 

M/F 1/0 

GERO 

2 

M/F 1/1 

43 

15 

28 

COLD 
2 0 

M/F 1/1 M/F 

GI 
INFECTIO PHARYNGITI 
N S 

0 1 

M/F M/F 0/1 
7 

L ,, 

0 2 

M/F 0/0 M/F 1/1 

ACNE ECZEMA 
ROSACE 
A 

1 1 

M/F 0/1 M/F 0/1 . 

•I ~ MP DONE ON 06/12/2022 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
~NDEEP KUMAR ,TOTAL 43 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE. 

ril t1i 

ll !'~l 
1·~ 
,,~ 
I ~ 

ij~ 
11111 

i .11/.
1 

! 

/i
ll' 

I ,//1 
I 1//1 
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l' 
HE1. TH CAMP REPORTOF·VltLAGE· PAL:ANPURW·A;KHANCHANDPUR 

lj SARWANKHERA 
- - - Jl'll l llt----------'-------------------------J 
\J OTE:D l ING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
VI ALIGN , JCY DETECTED 

) RAL 
JLCER 

, , 
' 
DERMATITIS 

, CONTACT 
BRONCHITIS 

· DATE :15/12/2022 · -· 
DERMATITIS SCABIES 

ATOPIC 
QA 

0 6 6 1 1 6 
M/F ' M/F3/3 M/F'4/2 ···•··M/F1/0,''" •M/F·0/1 .·,· M/F ·S/1 ·· 

LOWER I, CSOM CONJUNCTIVI CERVICAL FEVER I'-, 
BACK PAI '11l. TIS SPONDYLITI COMMON 

NAIL 
BEi;> 
INFECT 

0 
M/F 

SINUSIT 
IS 

T2DM 

0 
M/F 

FROZEN 
SHOULDER 

11 S COLD 
f'in;tt----2---+----G---f---o---+--2---+---2---+--o--+---2----i 

I • • - - ~ ....... .... N .... ... , t, < 1/l/<l/ ' !I .,..~ lr 

M/F 5/1 : . M/F 1/1 M/F 1/5 M/F M/F 0/2 M/F 2/0 M/F 0/0 M/F 0/2 

JRTI GASTRITIS PAIN GERD GI DNS ACNE ECZEMA 

ABDOMEN INFECTIO ROSACE 
N A 

2 2 0 2 

M/F 1/1 ; t M/F 0/2 M/F 0/1 M/F 1/0 M/F M/F M/F M/F 1/1 

TOTAL PATIENT , , ... ., ., .. ,-,--;1 ,48 L.i:-\i 'CO 

MALE 25 

i:.,1 FEMALE , 
23 

ti i 
I~ ~MP DONE ON 15/12/2022 AT PALANPURWA l<HANCHANDPUR ' ALONG WITH PHARMACIST MR 

11!1 ~,'.t\NDEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE. 
!.11 . 
11 l 
l 
~! 
. 1!J 
I ' 

UJ u 
n! 
ljl 
t11 I i'!I 'j[ 
rl 

l!l 
I It 
!\~Ill . ,11~ 
1111:1 11 I U 

\ A, IIJ,.t;: ';\r'1 1'\n.,:. l1 L ·1 ,, , , . 
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HE . TH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:D1 ING SCREENING -/HEALTH,CAMP ·, NO 0 POSITVIE GASE OF CARCINOMA OR 
MALIGN JCY DETECTED 

DATE :24/12/2022 
!ORAL l DERMATITIS LM DERMATITIS SCABIES OA NAIL T2DM 

IULCER CONTACT ATOPIC BED 

'. I ·. ., ... . .... • ,: ~·.,.• ;· -;;s•· -,,. :·••t ' · . • '>. : ;::·,~-~·~.:-: , .. .-~:-:-··•!' .. . ., .,_ : INFECT 

0 
I 

5 2 1 1 5 0 1 

M/F I I! M/F 3/2 M/F 1/1 M/F 1/0 M/F 1/0 M/F 3/2 M/F M/F 1/0 

LOWER I U~ CSOM CONJUNCTIVI CONSTIPATI FEVER TONSILI DENTAL PAIN 
BACK PAI0 r TIS ON COMMON TIS 

; COLD 
2 

1· 
2 5 1 2 3 1 1 

M/F 0/2 • M/F 1/1 M/F 4/1 M/F 1/0 M/F 1/1 M/F 2/1 M/F 0/1 M/F 0/1 
' I 

JRTI i , GASTRITIS ,<;ELLULITIS GERD PAIN  DNS ACNE ECZEMA 

~ ,/ 
ABDOME ROSACE 
N A 

1 I 1 3 2 1 0 . 2 6 
/f.j 

M/F 1/d ' J M/F 1/0 M/F 2/1 M/F 1/1 M/F 0/1 M/F M/F 1/1 M/F 5/1 
r_ f .• I ' 1· 
1; I 
' TOTAL PATIENT 48 

!1! MALE 30 

' ' FEMALE 18 
' I ·; < 

i 
£\MP DONE ON 24/12/2022 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

l l \NDEEP KUMAR ,TOTAL 48 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, All NEGATIVE. 

i· 
I ., 
J ,, _ 

111 
I 11 

/1j11 
1) 
I ' , I 

ff ] I 
djl 

i 

i: ,I 
I' 
. 
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Ir HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

6 

M/F 5/1 

LOWER 
BACK PAIN 

3 

M/F 1/2 

URTI 

4 

M/F 2/2 

DATE :05/01/2023 
DERMATITIS LM DERMATITIS SCABIES OA NAIL TZDM 

CONTACT ATOPIC BED 
INFECT 

5 0 3 0 3 0 0 

M/F 2/3 M/F M/F 1/2 M/F M/F 1/2 M/F M/F 

CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 

TIS COMMON TIS 
COLD 

2 1 1 3 19 0 0 

M/F 0/2 M/F 0/1 M/F 0/1 M/F 2/1 M/F 13/6 M/F M/F 

NON CELLULITIS GERO PAIN ALLERGIC ACNE ECZEMA 

HEALING ABDOME RHINITIS ROSACE 

ULCER N A 

1 0 3 1 1 0 4 

M/F 1/0 M/F M/F 1/2 M/F 0/1 M/F 1/0 M/F M/F 3/1 

TOTAL PATIENT 60 

MALE 34 

FEMALE 26 

CAMP DONE ON 05/01/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 60 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :10/01/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA GASTRI FS 

s CONTACT ATOPIC TIS 

1 2 3 1 2 4 2 1 

M/F 0/1 M/F0/2 M/F 2/1 M/F 1/0 M/F 0/2 M/F 2/2 M/F 1/1 M/F 0/1 

LOWER CSOM CONJUNCTIVI HAIRFALL FEVER CONST! PHARYNGITIS 

BACK PAIN TIS COMMON PATION 
COLD 

6 2 2 1 2 1 1 1 

M/F 4/2 M/F 1/1 M/F 1/1 M/F 0/1 M/F 2/0 M/F0/1 M/F 0/1 M/F 0/1 

URTI NON CELLULITIS GERO PAIN SINUSITIS ACNE ECZEMA 

HEALING ABDOME ROSACE 

ULCER N A 

1 0 1 3 1 1 1 1 

M/F 1/0 M/F M/F 1/0 M/F 2/1 M/F 0/1 M/F 1/0 M/F0/1 M/F 0/1 

TOTAL PATIENT 41 

MALE 19 

FEMALE 22 
I 

CAMP DONE ON 05/01/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 41 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 2 PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP .NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :20/01/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA NAIL PHARYNGITIS s CONTACT ATOPIC BED 

INFECT 
1 3 2 2 2 1 1 1 

M/F 1/0 M/F 3/0 M/F 1/1 M/F 1/1 M/F 2/0 M/F 1/0 M/F 1/0 M/F 1/0 
LOWER CSOM CONJUNCTIVI FROZEN FEVER UTI DENTAL PAIN BACK PAIN TIS SHOULDER COMMON 

COLD 
3 2 4 1 3 9 1 1 

M/F 3/0 M/F 0/2 M/F 3/1 M/F 0/1 M/F 0/3 M/F 5/4 M/F 1/0 M/F0/1 

URTI PAININ CELLULITIS GERD PAIN ALLERGIC ACNE GASTRITIS CALF ABDOME RHINITIS ROSACE 
N A 

1 1 1 2 0 0 2 2 

M/F 1/0 M/F 0/1 M/F 0/1 M/F 2/0 M/F M/F M/F 0/2 M/F 2/0 

TOTAL PATIENT 46 
MALE 28 

FEMALE 18 

CAMP DONE ON 05/01/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 46 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :01/02/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA NAIL T2DM 

s CONTACT ATOPIC BED 
INFECT 

2 2 2 2 2 2 0 0 

M/F 0/2 M/F 1/1 M/F0/2 M/F 2/0 M/F 0/2 M/F 0/2 M/F M/F 

LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSILI DENTAL PAIN 

BACK PAIN TIS COMMON TIS 
COLD 

3 1 0 0 3 2 0 0 

M/F 3/0 M/F 0/1 M/F M/F 0/1 M/F 3/0 M/F 1/1 M/F M/F 

CERVICAL FROZEN GASTRITIS GERD PAIN ALLERGIC ACNE ECZEMA 

SPONDYLITI SHOULDER ABDOME RHINITIS ROSACE 
s N A 

3 2 1 2 2 0 3 3 

M/F 3/0 M/F 1/1 M/F 1/0 M/F 1/1 M/F 0/2 M/F M/F 1/2 M/F 2/1 

TOTAL PATIENT 37 

MALE 19 

FEMALE 18 

CAMP DONE ON 05/01/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. 

,r 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :08/02/2023 
BRONCHITI DERMATITIS LM ORAL ULCER SCABIES OA NAIL T2DM s CONTACT BED 

INFECT 
2 2 3 1 1 2 0 0 

M/F 1/1 M/F0/2 M/F 3/0 M/F0/1 M/F 1/0 M/F 0/2 M/F M/F 
LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSILI DENTAL PAIN 
BACK PAIN TIS COMMON TIS 

COLD 
1 1 2 0 3 4 0 0 

M/F 0/1 M/F 1/0 M/F 2/0 M/F M/F0/3 M/F 3/1 M/F M/F 

URTI NON PHARYNGITIS GERO PAIN ALLERGIC ACNE ECZEMA 
HEALING ABDOME RHINITIS ROSACE 
ULCER N A 

0 0 1 3 1 0 2 3 

M/F M/F M/F 0/1 M/F 3/0 M/F 0/1 M/F M/F0/2 M/F 0/3 

TOTAL PATIENT 32 
MALE 14 

FEMALE 18 

CAMP DONE ON 08/02/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. 

, . 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

4 

M/F 3/1 

LOWER 
BACK PAIN 

4 

M/F 2/2 

URTI 

0 

M/F 

DATE :19/02/2023 
DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 

CONTACT ATOPIC BED SPONDYLITIS 
INFECT 

4 2 1 0 6 1 1 

M/F 3/1 M/F 1/1 M/F 1/0 M/F M/F 2/4 M/F 1/0 M/F 1/0 

CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 

TIS COMMON TIS 
COLD 

1 3 0 3 4 0 0 

M/F 1/0 M/F 1/2 M/F M/F 2/1 M/F 3/1 M/F M/F 

NON GI INFECTION GERD PAIN ALLERGIC ACNE ECZEMA 
HEALING ABDOME RHINITIS ROSACE 
ULCER N A 

0 1 2 1 0 2 4 

M/F M/F0/1 M/F 1/1 M/F 0/1 M/F M/F 0/2 M/F 2/2 

TOTAL PATIENT 44 

MALE 24 

FEMALE 20 

CAMP DONE ON 19/02/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 44 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. RBS 
FOR 4 PERSONS DONE 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

JOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
/IALIGNANCY DETECTED 

IRONCHITI 

' 

2 

VI /F 0/2 

LOWER 
BACK PAIN 

2 

M/F 1/1 

PHARYNGIT 
IS 

1 

M/F 1/0 

DA TE :26/02/2023 
DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 
CONTACT ATOPIC BED SPONDYLITIS 

INFECT 

2 2 1 1 2 0 1 

M/F 1/1 M/F 1/1 M/F 0/1 M/F 0/1 M/F 1/1 M/F M/F 1/0 

CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 

TIS COMMON TIS 
COLD 

1 2 0 3 3 0 0 

M/F 0/1 M/F 1/1 M/F M/F 3/0 M/F 3/0 M/F M/F 

NON GI INFECTION GERO PAIN ALLERGIC ACNE ECZEMA 
HEALING ABDOME RHINITIS ROSACE 
ULCER N A 

1 0 2 1 0 3 2 

M/F 1/0 M/F 0 M/F 2/0 M/F 0/1 M/F M/F 1/2 M/F 1/1 

TOTAL PATIENT 32 

MALE 18 

FEMALE 14 

CAMP DONE ON 26/02/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 32 PT WERE SEEN, SLIDE FOR MP WAS MADE OF 3 PT, ALL NEGATIVE. RBS 

FOR 2 PERSONS DONE 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

\ NOTE:OUR\NG SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :07/03/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 

s CONTACT ATOPIC BED SPONDYLITIS 
INFECT 

0 2 2 1 1 2 0 0 

M/F M/F 1/1 M/F 1/1 M/F 1/0 M/F 0/1 M/F 2/0 M/F M/F 

LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSILI DENTAL PAIN 
BACK PAIN TIS COMMON TIS 

COLD 
3 1 4 0 0 5 0 0 

I - - -
M/F 1/2 M/F 1/0 M/F 1/3 M/F M/F M/F 2/3 M/F M/F 

PHARYNGIT NON GASTRITIS GERO PAIN ALLERGIC ACNE ECZEMA 
IS HEALING ABDOME RHINITIS ROSACE 

ULCER N A 
1 0 2 1 2 0 2 2 

M/F 1/0 M/F M/F 1/1 M/F 1/0 M/F 0/2 M/F M/F 0/2 M/F 0/2 

TOTAL PATIENT 31 

MALE 13 

FEMALE 18 
~- - -- __J 

CAMP DONE ON 07/03/2023 ATPALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS DONE 

I 1247



HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :16/03/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 
s CONTACT ATOPIC BED SPONDYLITIS 

INFECT 

7 2 0 1 0 4 0 0 

M/F 5/2 M/F 1/1 M/F M/F 0/1 M/F M/F 2/2 M/F M/F 

LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 
BACK PAIN TIS COMMON TIS 

COLD 
0 0 1 0 4 0 0 0 

M/F M/F M/F 0/1 M/F M/F 2/2 M/F M/F M/F 

PHARYNGIT GERO FUC UTI PAIN ALLERGIC ACNE ECZEMA 
IS TRAUMA ABDOME RHINITIS ROSACE 

N A 
1 1 2 1 0 0 0 1 

M/F 0/1 M/F 1/0 M/F 1/1 M/F 1/0 M/F M/F M/F M/F 1/0 

TOTAL PATIENT 25 

MALE 14 

FEMALE 11 

CAMP DONE ON 16/03/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 25 PT WERE SEEN,PBS FOR MP FOR 4 PERSON WERE DONE. RBS OF 4 

PERSONS DONE 
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\ HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :25/03/2023 
BRONCHITI DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 
s CONTACT ATOPIC BED SPONDYLITIS 

INFECT 
5 2 1 3 0 2 0 0 

M/F 2/3 M/F 1/1 M/F 1/0 M/F 2/1 M/F M/F 1/1 M/F M/F 
LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 
BACK PAIN TIS COMMON TIS 

COLD 
8 4 1 0 3 4 0 0 

M/F 1/7 M/F 1/3 M/F 1/0 M/F M/F 0/3 M/F 1/3 M/F M/F 

PHARYNGIT GERD FUC UTI PAIN ALLERGIC ACNE ECZEMA 
IS 

0 

M/F 

SUP BURN ABDOME RHINITIS ROSACE 
N A 

2 1 1 0 0 1 4 

M/F 1/1 M/F 0/1 M/F 1/0 M/F M/F M/F 0/1 M/F 1/3 

TOTAL PATIENT 42 

MALE 14 

FEMALE 28 

CAMP DONE ON 25/03/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 42 PT WERE SEEN,PBS FOR MP FOR 3 PERSON WERE DONE. RBS OF 5 
PERSONS WERE DONE 
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HEALTH CAMP REPORT _OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

IOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
IIALIGNANCY DETECTED 

RONCHITI 

3 

vl /F 2/1 

.OWER 
~ACK PAIN 

0 

M/F 

PHARYNGIT 
IS 

0 

M/F 

DATE :07/04/2023 
DERMATITIS LM DERMATITIS SCABIES OA NAIL CERVICAL 

CONTACT ATOPIC BED SPONDYLITIS 

INFECT 

4 0 0 0 4 0 1 

M/F 3/1 M/F M/F M/F M/F 2/2 M/F M/F 0/1 

CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN 

TIS COMMON TIS 
COLD 

0 8 0 3 6 0 1 

M/F M/F 4/4 M/F M/F 0/3 M/F 4/2 M/F M/F 1/0 

GERD FUC UTI PAIN ALLERGIC ACNE ECZEMA 

SUP BURN ABDOME RHINITIS ROSACE 

N A 

1 0 0 0 0 1 3 

M/F 0/1 M/F M/F M/F M/F M/F 0/1 M/F 2/1 

-- -
TOTAL PATIENT 35 

-- ---
MALE 18 

FEMALE 17 

CAMP DONE ON 07/04/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 3S PT WERE SEEN.PBS FOR MP FOR 3 PERSON WERE DONE. RBS OF l 

PERSONS WERE DONE 

' 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :22/04/2023 
BRONCHITI DERMATITIS LM CELLULITIS SCABIES OA NON CERVICAL 

HEALIN SPONDYLITIS 
s CONTACT G 

I 
ULCER 

3 4 2 1 1 i 1 1 

M/F 3/0 M/F 2/2 M/F 2/1 M/F 0/1 M/F 1/0 M/F 1/1 M/F 0/1 M/F 1/0 

LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER T2DM GI INFECTION 

BACK PAIN TIS COMMON 
COLD 

'' 

2 0 1 0 2 
3 ,., ·11 2 1 

. ---· 

M/F 0/2 M/F M/F 1/0 M/F M/F 2/0 M/ FI0/3 M/F 2/0 M/F 1/0 

PHARYNGIT GERO FUC UTI PAIN ALLERGIC ACNE ECZEMA 

IS SUP BURN ABDOME RHl~ITIS ROSACE 
N A 

1 3 0 0 0 0 0 2 

M/F 1/0 M/F 2/1 M/F M/F M/F -M/F M/F M/F 2/0 
·' -- _,_ 

I. 
) -
·-· -·-

TOTAL PATIENT 32 
}] lli I 

MALE 21 [I .... .. . ,-
FEMALE 11 

.... . 
i/F , 

CAMP DONE ON 22/04/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN,PBS FOR MP FOR 2 ~rnsoN WERE DONE. RBS OF 2 

PERSONS WERE DONE Y IT! 

i\fj • l 

I' l i 

L 
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I 
HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 

SARWANKHERA 
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :30/04/2023 BRONCHITI DERMATITIS LM DERMATITIS MIGRAI OA NAIL CERVICAL s CONTACT ATOPIC N BED SPONDYLITIS 
INFECT 3 5 2 0 1 3 0 0 I M/F 3/0 M/F 3/2 M/F2/0 M/F M/F 1/0 M/F 1/2 M/F M/F LOWER CSOM CONJUNCTIVI CRACK HEEL FEVER TONSIL! DENTAL PAIN BACK PAIN TIS COMMON TIS 

COLD 5 3 3 0 0 3 ,· 0 0 ,, 

M/F 2/3 M/F 2/1 M/F 2/1 M/F M/F r,JJ/Fl/2 M/F M/F 
' , 

PHARYNGIT GERD ORAL ULCER GI PAIN ALLERGIC ACNE ECZEMA IS INFECTION ABDOME RHINITIS ROSACE 
N -- -·- A -~' 0 2 3 1 1 0 2 0 

M/F M/F 1/1 M/F 2/1 M/F 0/1 M/F 0/1 ·M/F M/F 0/2 M/F 
.. - -
I · ,/ . 

- -- ·-TOTAL PATIENT 37 
MALE 20 r , ' ,. \ 

:i .... FEMALE 17 

,If 
CAMP DONE ON 07/04/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN,. RBS OF 5 PERSONS ~~RE DONE 

•1 ., . . , , 

I' ll , 

'.( )I,[ 

. ·1, ) [: 

I 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

JOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
w'IALIGNANCY DETECTED 

DATE :07 /05/2023 
iRONCHITI DERMATITIS LM DERMATITIS SCABIES QA NAIL CERVICAL 

CONTACT ATOPIC BED SPONDYLITIS 
INFECT 

4 7 3 0 1 4 0 2 

VI/F 1/3 M/F 2/5 M/F 1/2 M/F M/F 0/1 M/F 3/1 M/F M/F0/2 

.OWER CSOM CONJUNCTIVI ORAL ULCER FEVER T2DM DENTAL PAIN 

3ACK PAIN TIS COMMON 
COLD 

2 1 3 1 1 0 '' 1 2 

M/F 0/2 M/F 1/0 M/F 3/0 M/F 0/1 M/F 1/0 r-1.1/F M/F 1/0 M/F 0/2 
' I , .. , 

>HARYNGIT GERO I CALF PAIN GI PAIN ALLERGIC ACNE ECZEMA 

s INFECTION ABDOME RHINITIS ROSACE 
N 

... --- - A ' 
0 1 1 1 1 0 3 1 

M/F M/F 1/0 M/F 0/1 M/F 1/0 M/F0/1 -M/F M/F 1/2 M/F 0/1 
'I 

TOTAL PATIENT 40 

MALE 16 

FEMALE 24 

i' ,I : 
CAMP DONE ON 07/05/2023 AT PALANPURWA KHANCHANDPUR . ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 40 PT WERE SEEN,PBS FOR MP FOR 1 P~R~ON WERE DONE. RBS OF 3 

PERSONS WERE DONE ,: 1 · 

I' 

I. ' :, 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI DERMATITIS URTI 
s CONTACT 

8 2 1 
M/F 6/2 M/F2/0 M/F0/1 
LOWER COPD CONJUNCTIVI 
BACK PAIN TIS 

3 2 3 

M/F 1/2 M/F 2/2 M/F 2/1 

PHARYNGIT GERD FUC 
IS SUP BURN 

' 
0 1 0 

M/F M/F0/1 M/F 

TOTAL PATIENT 37 
MALE 19 

FEMALE 18 

DATE :14/05/2023 
DERMATITIS T2DM 

ATOPIC 

0 1 
M/F M/F 0/1 

SINUSITIS FEVER 

1 2 

M/F 1/0 M/F 1/1 

UTI PAIN 
ABDOME 
N 

1 1 

M/F 0/1 M/F0/1 

OA 

5 
M/F 1/4 

COMMON 
COLD 
1 

M/F1/0 
! ' 

ALLERGIC 
RHINITIS 

.. , -··-
', 

0 

-M/F 
I, 

·! ,11 1 

u 

NAIL CERVICAL 
BED SPONDYLITIS 
INFECT 

0 1 
M/F M/F 1/0 

TONSIL! GI INFECTION 
TIS 

0 1 

M/F M/F 0/1 

ACNE ECZEMA 
ROSACE 
A 

0 3 

M/F M/F ·2/1 

CAMP DO~E ON 14/05/2023 ATCHAUHANPURWA KHANCHAND~U'R ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 37 PT WERE SEEN,PBS FOR MP FOR 2 PER~ON WERE DONE. RBS OF 2 
PERSONS WERE DONE ·,j I 

I ,' 

,, n 
'• ' 

I.·;· -~ ' •' 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :21/05/2023 
BRONCHITI DERMATITIS URTI DERMATITIS DENTAL OA NAIL CERVICAL 

s CONTACT ATOPIC PAIN BED SPONDYLITIS 
INFECT 

1 3 1 0 3 2 1 1 

M/F 1/0 M/F 1/2 M/F 0/1 M/F M/F 3/0 M/F 2/0 M/F 1/0 M/F 1/0 

LOWER LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI GI INFECTION 

BACK PAIN TIS TIS 

5 1 1 1 1 2 0 1 

M/F 1/4 M/F 1/0 M/F0/1 M/F 1/0 M/F 1/0 M/F 2/0 M/F M/F 0/1 
-

PHARYNGIT GERD CRACK HEEL UTI PAIN ALLERGIC ACNE ECZEMA 

IS ABDOME RHINITIS ROSACE 
N A 

1 5 1 1 1 ---o 2 5 

M/F 1/0 M/F 3/2 M/F 1/0 M/F 0/1 M/F0/1 M/F M/F 0/2 M/F 2/3 
- . 

,,I . 

TOTAL PATIENT 40 

MALE 22 

FEMALE 18 

: ·. ,11· 
CAMP DONE ON 21/05/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 40 PT WERE SEEN,PBS FOR MP FOR 1 P~RSON WERE DONE. RBS OF 1 

PERSONS WAS DONE ·; ·· 

11 

II ' I 
'I 

1:, I 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :03/06/2023 
BRONCHITI DERMATITIS COMMON DERMATITIS SCABIES OA GASTRI CERVICAL 

s CONTACT COLD ATOPIC TIS SPONDYLITIS 

3 3 3 4 1 3 1 1 

M/F 2/1 M/F 2/1 M/F 3/0 M/F 2/2 M/F 1/0 M/F 1/2 M/F 0/1 M/F 1/0 

LOWER LM CONJUNCTIVI MIGRAINE FEVER CSOM ORAL GI INFECTION 

BACK PAIN TIS ULCER 

3 2 2 1 1 2 1 1 

M/F 1/2 M/F0/2 M/F 1/1 M/F 1/0 M/F 0/1 M/F 1/1 M/F 0/1 M/F 1/0 

PHARYNGIT GERD CRACK HEEL UTI PAIN ALLERGIC ACNE ECZEMA 

IS ABDOME RHINITIS ROSACE 
N A 

0 2 1 1 0 0 2 1 

M/F M/F 1/1 M/F 0/1 M/F0/1 M/F M/F M/F 0/2 M/F 1/0 

TOTAL PATIENT 39 

MALE 19 

FEMALE 20 

CAMP DONE ON 03/06/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 39 PT WERE SEEN,PBS FOR MP DONE OF ONE PT NEGATIVE ,RBS OF ONE PT 
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HEALTH CAMP REPORT OF VILLAGE KHANCHANDPUR,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

5 

M/F 3/2 

LOWER 
BACK PAIN 

2 

M/F 0/2 

PHARYNGIT 
IS 

0 

M/F 

DATE :21/06/2023 
DERMATITIS SCROTAL DERMATITIS DENTAL OA FROZEN T2DM 

CONTACT SWELLING ATOPIC PAIN SHOUL 
DER 

4 1 1 0 4 1 1 

M/F 3/1 M/F 1/0 M/F 1/0 M/F M/F 3/1 M/F 1/0 M/F 0/1 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSIL! GI INFECTION 
TIS TIS 

0 4 0 2 0 0 0 

M/F M/F 1/3 M/F M/F 1/1 M/F M/F M/F 

GERO CRACK HEEL UTI PAIN ALLERGIC ACNE ECZEMA 
ABDOME RHINITIS ROSACE 
N A 

3 0 0 0 0 2 

M/F 3/0 M/F M/F M/F M/F M/F M/F 2/0 

TOTAL PATIENT 30 

MALE 19 

FEMALE 11 

CAMP DONE ON 21/06/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 430 PT WERE SEEN,PBS FOR MP FOR 2 PERSON WERE DONE. RBS OF 2 

PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 

BRONCHITI 
s 

2 

M/F 2/0 

LOWER 
BACK PAIN 

3 

M/F 2/1 

PHARYNGIT 
IS 

0 

M/F 

DATE :30/06/2023 
DERMATITIS UTI BOILS DENTAL OA NAIL ORAL ULCER 

CONTACT PAIN BED 
INFECT 

2 1 1 1 2 1 1 

M/F 1/1 M/F 1/0 M/F 1/0 M/F 1/0 M/F 2/0 M/F 0/1 M/F 0/1 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI GASTRITIS 

TIS TIS 

0 2 0 0 1 0 3 

M/F M/F 1/1 M/F M/F M/F 0/1 M/F M/F 1/2 

GERO CRACK HEEL SCABIES PAIN ALLERGIC ACNE ECZEMA 

ABDOME RHINITIS ROSACE 

N A 

2 0 2 2 0 2 3 

M/F 0/2 M/F M/F 0/2 M/F0/2 M/F M/F 0/2 M/F 2/1 

TOTAL PATIENT 31 

MALE 14 

FEMALE 17 

CAMP DONE ON 21/05/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

\IOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
VIALIGNANCY DETECTED 

3RONCHITI 
5 

1 

M/F 1/0 

LOWER 
BACK PAIN 

2 

M/F0/2 

PHARYNGIT 
IS 

0 

M/F 

DATE :09/07/2023 
DERMATITIS URTI DERMATITIS GASTRITI OA NAIL CERVICAL 

CONTACT ATOPIC s BED SPONOYLITIS 
INFECT 

1 0 1 1 3 0 1 

M/F 0/1 M/F M/F 1/0 M/F 0/1 M/F 2/01 M/F M/F 1/0 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI COMMON 

TIS TIS COLD 

3 4 0 0 2 0 5 

M/F 1/2 M/F 2/2 M/F M/F M/F 2/0 M/F M/F 4/1 

GERO SCABIES UTI PAIN ALLERGIC ACNE ECZEMA 

ABDOME RHINITIS ROSACE 
N A 

2 1 1 1 0 1 3 

M/F 1/1 M/F 1/0 M/F 1/0 M/F0/1 M/F M/F 1/0 M/F 2/1 

TOTAL PATIENT 33 

MALE 20 

FEMALE 13 

CAMP DONE ON 09/07/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SANDEEP KUMAR ,TOTAL 33 PT WERE SEEN, RBS OF 2 PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

DATE :20/07/2023 
BRONCHITI DERMATITIS SCABIES DERMATITIS DENTAL OA NAIL CERVICAL 

s CONTACT ATOPIC PAIN BED SPONDYLITIS 
INFECT 

1 4 2 1 0 2 0 1 

M/F 1/0 M/F 2/2 M/F 0/2 M/F 1/0 M/F M/F 2/0 M/F M/F 1/0 

LOWER LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI GASTRITIS 

BACK PAIN TIS TIS 

2 0 4 0 0 2 0 2 

M/F 2/0 M/F M/F 3/1 M/F M/F M/F 1/1 M/F M/F 2/0 

PHARYNGIT GERD CRACK HEEL UTI PAIN ALLERGIC ACNE ECZEMA 

IS ABDOME RHINITIS ROSACE 
N A 

0 2 0 0 2 0 2 3 

M/F M/F 1/1 M/F M/F M/F 1/1 M/F M/F 0/2 M/F 2/1 

TOTAL PATIENT 30 

MALE 19 

FEMALE 11 

CAMP DONE ON 20/07/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 30 PT WERE SEEN,. RBS OF 1 PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA,KHANCHANDPUR 
SARWANKHERA 

~OTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
VIALIGNANCY DETECTED 

rnONCHITI 
; 

0 

M/F 

LOWER 
BACK PAIN 

2 

M/F 1/1 

PHARYNGIT 
IS 

0 

M/F 

DATE :29/07/2023 
DERMATITIS URTI DERMATITIS T2DM OA NAIL CERVICAL 

CONTACT ATOPIC BED SPONDYLITIS 
INFECT 

0 0 0 0 3 1 0 

M/F M/F M/F M/F M/F 1/2 M/F 1/0 M/F 

LM CONJUNCTIVI SINUSITIS FEVER COMMON TONSILI CSOM 
TIS COLD TIS 

1 13 0 0 0 0 1 

M/F 1/0 M/F 9/4 M/F M/F M/F M/F M/F 0/1 

GERD FUC UTI PAIN ALLERGIC ACNE ECZEMA 

SUP BURN ABDOM RHINITIS ROSACE 
EN A 

2 0 0 1 0 4 4 

M/F 2/0 M/F M/F M/F0/1 M/F M/F 0/4 M/F 3/1 

TOTAL PATIENT 32 

MALE 20 

FEMALE 12 

CAMP DONE ON 29/07/2023 ATCHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SANDEEP KUMAR ,TOTAL 32 PT WERE SEEN.RBS OF 3 PERSONS WERE DONE 
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

4 

M/F 1/3 

LOWER 
BACK PAIN 

3 

M/F 2/1 

PHARYNGIT 
IS 

0 

M/FO 

DATE :11/08/2023 
DERMATITIS URTI DERMATITIS DENTAL OA NAIL CERVICAL 

CONTACT ATOPIC PAIN BED SPONDYLITIS 
INFECT 

2 0 2 3 1 0 0 

M/F 2/0 M/F M/F 1/1 M/F 3/0 M/F 1/0 M/F M/F 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI COMMON 

TIS TIS COLD 

0 11 0 0 2 0 2 

M/F M/F 5/6 M/F M/F M/F 1/1 M/F M/F 1/1 

GERO CRACK HEEL UTI PAIN ALLERGIC ACNE GASTRITIS 

ABDOME RHINITIS ROSACE 
N A 

2 0 0 0 0 1 2 

M/F 2/0 M/F M/F M/F M/F M/F 0/1 M/F 1/1 

TOTAL PATIENT 32 

MALE 17 

FEMALE 15 

CAMP DONE ON 11/08/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 32 PT WERE SEEN,. RBS OF 1 PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

1 

M/F 0/1 

LOWER 
BACK PAIN 

2 

M/F 2/0 

PHARYNGIT 
IS 

0 

M/F0 

DATE :21/08/2023 
DERMATITIS SCABIES DERMATITIS DENTAL OA NAIL CERVICAL 

CONTACT ATOPIC PAIN BED SPONDYLITIS 
INFECT 

2 1 3 0 4 1 1 

M/F 0/2 M/F 1/0 M/F 1/2 M/F M/F 3/1 M/F 1/0 M/F 1/0 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSIL! COMMON 
TIS TIS COLD 

2 5 1 0 2 0 0 

M/F 2/0 M/F 2/3 M/F 1/0 M/F M/F 2/0 M/F M/F 

GERD CRACK HEEL UTI PAIN ALLERGIC ACNE GASTRITIS 
ABDOME RHINITIS ROSACE 
N A 

2 1 1 2 0 3 1 

M/F 1/1 M/F 0/1 M/F 1/0 M/F 1/1 M/F M/F 1/2 M/F 1/0 

TOTAL PATIENT 35 

MALE 21 

FEMALE 14 

CAMP DONE ON 21/08/2023 ATYADAVPURWA KHANCHANDPUR ALONG W ITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 35 PT WERE SEEN,. RBS OF 4 PERSONS WAS DONE 
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HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 
MALIGNANCY DETECTED 

BRONCHITI 
s 

1 

M/F 1/0 

LOWER 
BACK PAIN 

3 

M/F 2/1 

PHARYNGIT 
IS 

2 

M/F 1/1 

DATE :31/08/2023 
DERMATITIS FROZEN DERMATITIS SCABIES OA NAIL CERVICAL 

CONTACT SHOULDER ATOPIC BED SPONDYLITIS 
INFECT 

5 1 3 1 5 1 0 

M/F 2/3 M/F 1/0 M/F 2/1 M/F 0/1 M/F 3/2 M/F0/1 M/F 

LM CONJUNCTIVI CALF PAIN FEVER CSOM TONSILI COMMON 

TIS TIS COLD 

1 1 1 0 1 0 1 

M/F 0/1 M/F 1/0 M/F 1/0 M/F M/F 1/0 M/F M/F 1/0 

GERO CRACK HEEL FUC PAIN ALLERGIC ACNE POLYARTHRIT 
TRAUMA ABDOME RHINITIS ROSACE IS 

N A 
2 1 1 2 0 1 1 

M/F 2/0 M/F 0/1 M/F 1/0 M/F 0/2 M/F M/F 0/1 M/F 0/1 

TOTAL PATIENT 35 

MALE 19 

FEMALE 16 

CAMP DONE ON 31/08/2023 AT CHAWHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 35 PT WERE SEEN,. RBS OF 3 PERSONS WAS DONE 
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--
HEALTH CAMP REPORT OF VILLAGE CHAWHANPURWA,KHANCHANDPUR 

SARWANKHERA 
-

NOTE:DURING SCREENING /H EALTH CAMP NO POSITVIE CASE OF CARCI NOMA OR 

MALIGNANCY DETECTED 
DATE :13/09/2023 

BRONCHITI DERM ATITIS 
- CERVICAL 

URTI DERMATITIS DENTAL OA NAI L 

s CONTACT A TOPIC PAIN BED SPONDYLITIS 

IN FECT 

0 2 0 2 0 2 1 0 

M/F M/F 2/0 M/F M/F 1/1 M/F M/F 2/0 M /F 0/1 M/F 

LOWER LM CONJUNCTIVI CALF PAIN FEVER CSOM TON SI LI COM M ON I 
BACK PAIN TIS 

TIS COLD 
- - 1 I 

3 1 3 0 2 2 0 

I --1 -
M/F 2/ 1 M/F 1/ 0 

-
M/F 0/3 

-

M/F M / F 0/ 2 M/F 2/0 M/F M /F 1/0 

I 
ALLERGIC ACNE GASTRITIS 

PH ARYNGIT GERD CRACK HEEL UTI PAIN 
ABDOME RH INITIS ROSACE 

IS 

3 

M / F 3/ 0 

N A 

2 0 0 3 0 2 3 

---
M/F 2/0 M/F M/F M/F 0/3 M / F M / F 1/ 1 M/F 2/1 

TOTAL PATIENT 32 -1 
1-----------1---19 ____ -jl 

MALE 
I 

FEMALE 13 I 
L-----

CAMP DONE ON 13/09/2023 AT CHAUHAN PURWA KHANCHAND PUR ALONG W ITH PHARMACIST MR 
SAN DEEP KUM AR ,TOTAL 32 PT WERE SEEN,. RBS OF 2 PERSONS W AS DONE. PBS FOR MP OF 2 PT ALL 

NEGATIVE 

I 
I 

I 
I 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUR 
SARWANKHERA 

1 NOTE :DURING SCREENING /HEALTH CAMP NO POS ITVIE CASE OF CARCI NOMA OR 
MALIGNANCY DETECTED 

DATE :25/09/2023 
~ DERMATITIS l DENTAL 

- ____, 

I 

BRONCHITI DERMATITIS SCABIES 
S CONTACT 

0 3 I 1 

M/F M/F 1/2 I M/F 0/ 1 

LOWER LM I CONJ UNCTIVI 
BACK PAIN TIS 

3 2 I 4 
I 

I M/F 2/1 M/ F 0/ 2 I M/F 3/1 

I PHARYNGIT GERD I CRACK HEEL 
IS 

2 2 0 

M/F 1/1 M/ F 2/0 J M/F 

TOTAL PATIENT 

MALE 

FEMALE 

A TOPIC PAIN 

3 0 

M/ F 0/3 
I--

M/F -CALF PAIN FEVER 

0 r o 

"'i:~ UTI PAIN 
ABDOME 
N 

0 

I J~~i L M/ F 

31 
--, 

13 1 
18 

-j 

OA 

3 

M/F 2/1 

CSOM 

1 

---
M/F 1/0 

ALLERGIC 
RH INITIS 

0 

NA IL 
BED 
INFECT 

0 

M/F 

TONSILI 

I 

CERVICAL 
SPONDYLITIS 

1 -
M/F 0/1 

COMMON 
_TI_S __ I COLD 

0 0 

M/F 

I ACNE GASTRITIS 
ROSACE 
A 

4 0 

M/F_jM /F ~ M/F 

CAMP DO NE ON 25/09/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 

SAN DEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE 

-
-
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HEALTH CAMP REPORT OF VILLAGE PALANPURWA,KHANCHANDPUR 
SARWANKHERA 

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR 

MALIGNANCY DETECTED 
DATE :12/10/2023 

BRONCHITI DERMATITIS BOILS DERMATITIS DENTAL I QA NAIL I CERVICAL 

s CONTACT A TOPIC PAIN BED SPONDYLITIS 

I 
INFECT 

3 2 1 0 _,__! _I 6 0 0 _j 
M/F 1/2 M/F 0/2 M/F 0/1 M/F M/F 0/1 I M/F 0/6 M/F M/ F I 

I--- ' I TONSILI 
LOWER LM CALF PAIN FEVER CSOM COMMO N I CONJUNCTIVI 
BACK PAIN TIS 

TIS __ __£OLD 
- 7 5 0 5 0 2 1 0 5 

M/F 1/4 

PHARYNGIT 
IS 

0 

M/F 0 

M/F M/F 2/3 M/F M/F 1/1 M/F 0/1 M/F M/F 3/2 

GERD CRACK HEEL UTI PAIN ALLERGIC ACNE GASTR ITIS 

ABDOME RHINITIS ROSACE 

N A 

3 0 0 0 0 0 1 

M/F 1/3 M/F M/F M/F M/F M/F M/ F 0/ 1 
·-

TOTAL PATIENT 35 ' .. -1 
MALE 09 I 

FEMALE 26 J 
CAMP DONE ON 12/10/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR 
SAN DEEP KUMAR ,TOTAL 35 PT WERE SEEN ,. PBS FOR MP OF 2 PERSONS WAS DO NE ALL NEGATIVE 

I 

I 
I 
I 

I 
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HEALTH CAMP REPORT OF VILLAGE YADAVPURWA,KHANCHANDPUK 
SARWANKHERA 

1----N-O-T-E:_D_U_R_IN_G_ S_C_R_EE_N_I_N_G_ /H_E_A_L_T_H CAMP NO POSITVIE CASE OF CARCINOMA OR __ I 
I MALIGNANCY DETECTED 

I 

BRONCHITI 
s 

2 

M/F 1/1 

LOWER 
BACK PAIN 

I s 

DERMATITIS 
CONTACT 

2 

M/F 1/1 

LM 

1 

SCABIES 

1 
M/F 0/1 

CONJUNCTIVI 
TIS 

3 I 

DATE :12/10/2023 
DERMATITIS 

A TOPIC 

3 

M/F 3/0 

CALF PAIN 

1 I 

DENTAL I QA 
PAIN 

0 

M// 2/0 M/F 

FEVER CSOM 

I 
3 0 

~ CAL 
BED SPONDYLITIS 
INFECT 

I 0 0 -I M/F M/F 

TONSILI COMMON 
TIS COLD 

r 0 5 

M/F 2/3 M/F 1/0 M/F 3/0 M/F 0/1 M/F 1/2 M/F M/F M/ F 2/3 

i---+-----1--------+----+--+-----ll-----,---~ -
PHARYNGIT 
IS 

GERD CRACK HEEL UT! PAIN 
ABDOME 

_ N 

ALLERGIC 
RHINITIS 

I ACNE I GASTRITIS 
ROSACE 

i --l- -+---4---I ---0--+ - 1 0 

M/F M/F 0/1 M/F M/F 1/0 M/F 2/2 I c__ ___ __J_ ____ _j_ ____ -~--J-- - -
M/F 

TOTAL PATIENT 36 
---+---

MALE 19 

FEMALE 17 

CAMP DONE ON 12/10/2023 AT YADAVPURWA KHANCHANDPU R ALONG WITH PH ARMACIST MR 
SAN DEEP KUMAR ,TOTAL 36 PT WERE SEEN,.PBS FOR MP OF 3 PERSONS WAS DON E.All NEGATI VE 
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Date Colour pH

BOD

(mg/l)

COD

(mg/l)

TSS

(mg/l)

Chromium 

(mg/l)

Achieving 

Standard

03-07-23 40 7.57 66 180 72.0 1.87 YES

07-07-23 40 7.79 75 200 84.0 1.67 YES

10-07-23 40 7.71 69 220 76.0 1.84 YES

14-07-23 40 7.46 72 210 82.0 1.79 YES

17-07-23 40 7.65 66 190 78.0 1.86 YES

21-07-23 40 7.76 78 180 86.0 1.69 YES

24-07-23 40 7.78 75 200 86.4 1.78 YES

28-07-23 40 7.89 78 240 90.0 1.82 YES

31-07-23 40 8.11 72 190 87.2 1.66 YES

04-08-23 40 7.94 75 190 82.0 1.68 YES

07-08-23 40 7.79 81 180 84.0 1.86 YES

11-08-23 40 7.68 78 210 82.0 1.72 YES

14-08-23 40 7.92 66 210 76.0 1.64 YES

18-08-23 40 7.86 75 170 86.0 1.74 YES

21-08-23 40 7.50 78 230 84.0 1.75 YES

25-08-23 40 8.31 66 220 84.0 1.69 YES

28-08-23 40 7.98 78 190 89.0 1.76 YES

01-09-23 40 8.06 66 220 85.0 1.81 YES

05-09-23 40 7.98 72 220 82.0 1.78 YES

07-09-23 40 8.06 75 210 88.0 1.74 YES

11-09-23 40 8.09 78 190 81.0 1.76 YES

15-09-23 40 8.06 66 170 89.0 1.66 YES

18-09-23 40 8.04 69 200 85.0 1.69 YES

22-09-23 40 7.98 78 210 84.0 1.84 YES

25-09-23 40 7.86 84 220 92.0 1.86 YES

29-09-23 40 8.16 66 180 84.0 1.79 YES

03-10-23 40 7.89 72 190 78.0 1.68 YES

06-10-23 40 8.21 81 170 88.0 1.86 YES

09-10-23 40 8.16 84 180 78.0 1.82 YES

13-10-23 40 7.86 66 160 72.0 1.75 YES

16-10-23 40 7.84 78 180 84.0 1.79 YES

20-10-23 40 7.94 66 190 82.0 1.68 YES

25-10-23 40 7.86 72 170 76.0 1.76 YES

27-10-23 40 7.89 84 180 68.0 1.78 YES

30-10-23 40 7.92 84 180 68.0 1.69 YES

Regional Office, U.P.Pollution Control Board, Kanpur

Analysis Report of Irrigation Channel 

(July 2023 to Oct 2023)
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S.No. Name of the Unit Sector EC Amount Impose Date

1 130 MLD STP, Jajmau, 

Kanpur

KRMPL 10,50,000 06.01.2023

2 6,37,500 01.02.2023

3 12,00,000 01.03.2023

4 3,75,000 10.03.2023

5 6,75,000 05.04.2023

6 7,87,500 18.04.2023

7 2,25,000 25.04.2023

8 4,12,500 03.05.2023

9 4,12,500 11.05.2023

10 6,37,500 30.05.2023

11 6,75,000 19.06.2023

12 3,37,500 19.07.2023

74,25,000

1 43 MLD STP, Jajmau, 

kanpur

KRMPL 10,50,000 06.01.2023

2 6,37,500 01.02.2023

3 12,00,000 01.03.2023

4 3,75,000 10.03.2023

5 6,75,000 05.04.2023

6 7,87,500 18.04.2023

7 2,25,000 25.04.2023

8 4,12,500 03.05.2023

9 4,12,500 11.05.2023

10 6,37,500 30.05.2023

11 6,75,000 19.06.2023

12 4,87,500 19.07.2023

75,75,000

1 05 MLD STP, Jajmau, 

kanpur

PM, GPCU, 

UPJN (Urban)

3,50,000 06.01.2023

2 2,12,500 01.02.2023

3 4,00,000 01.03.2023

4 1,25,000 10.03.2023

5 2,25,000 05.04.2023

6 2,62,500 18.04.2023

7 75,000 25.04.2023

8 1,37,500 03.05.2023

9 1,37,500 11.05.2023

10 2,12,500 30.05.2023

11 2,25,000 19.06.2023

12 3,00,000 19.07.2023

13 87,500 20.07.2023

14 87,500 02.08.2023

15 2,25,000 16.08.2023

16 2,12,500 28.08.2023

17 1,75,000 11.09.2023

34,50,000

Environmental Compensation imposed against STP operators of 

Jajmauu Kanpur

Total:-

Total:-

Total:-

Annexure-14
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JAJMAU TANNERY EFFLUENT TREATMENT ASSOCIATION  

20 MLD CETP PREMISES, (OPP to CLRI BUILDING), JAJMAU, KANPUR-208010 
 

Page 1 of 1 
 

Ref: JTETA/CETP/438/2023                                    Date: 24th November, 2023 
 
To 
The Regional Officer 
UP Pollution Control Board 
543, Sadbhavna Nagar, 
Avas Vikas Phase-3, 
Kalyanpur,Kanpur Nagar-208047 
 
Sub: - Implementation of 20 MLD CETP Project up to Tertiary Treatment along with treated 
Sewage Dilution Facility for Jajmau Leather Cluster-Irrigation Management plan for 
discharging of 20MLD Effluent Treated water. 
 
Ref:  

1. Letter from RO, UPPCB dated 18th November 2023 
 
Dear Sir, 
 
With reference to your letter under (1) mentioned above regarding the irrigation management 
plan, in this regard, we would like to bring your kind notice that the existing CETP and STP are 
together discharging the treated water of 214 MLD (Existing flow capacity 130 MLD+43 MLD+5 
MLD+36 MLD) in the irrigation channel. As per the site survey, the existing irrigation channel 
has the capacity to withstand more than 240 MLD. Hence, the proposed CETP capacity of 20 
MLD ensures that the treated water discharge will not exceed the capacity of the existing 
irrigation channel. This will help to maintain a sustainable and efficient irrigation system without 
causing any potential issues or overloading. 
 
Therefore, we believe that as per the direction given in the Judgment by the Honourable NGT 
dated 13.07.2017 that discharging the treated effluent into the existing is a viable and suitable 
solution for managing the water resources effectively. 
 
Also, as per the contract issued by the NMCG, it has been clearly declared that the treated water 
has to be discharged into the existing irrigation channel. 
 
Additionally, we humbly submit/request that in the next 45 days we will submit the final 
Irrigation management plan compiled by a reputed/approved organization in your office.  
 
For Jajmau Tannery Effluent Treatment Association  

 

 

Authorized Signatory  

 
Copy forwarded for Information and Necessary Action to: 

1) District Magistrate Cum Chairman, JTETA, Kanpur Nagar. 
2) Municipal Commissioner, Kanpur Nagar Nigam, Kanpur. 
3) Executive Director, NMCG, New Delhi. 
4) APD, SMCG (State mission for Clean Ganga), Lucknow. 
5) Managing Director, UP Jal Nigam, Lucknow. 
6) General Manager, UP Jal Nigam, Kanpur. 
7) TL/PM TWIC, Chennai. 
8) Guard File. 

Annexure-16
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